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CENTRAL A1)MINISTRATIVE TRIBUNAL 
ERNAKULAM BENCH 

OA 29, 67, 8.7, 1 13, 126, 137, 181, 212, 266, 28, 
269,277, .28 1,. 299, 300, 301, 302, 303, 3 1.9, 325, 
326, 327, 328, 329, 331, 333, 344, 345, 346, 347, 
348, 350, .151, 352, 353, 354, 355, 356, 357, 358, 
359, 362, 363, 364, 366, 368, 369, 370, 37l,372, 
373 3 80, 38 1, 3 84, 386, 38.8, 390, 392, 393, 394, 
39, 400, 404, 406, 413, 423, 444, 453, 488, 492, 
499, 507,509, 510, 557, 566 1  567, 580, 582, 601, 
634, 635, 791, 822, 88,0, 898, 904, 905, 939, 942, 

952, 1100, 1202, 1225 of 2013. 

Thursday, this the 6' day of March, 2014 

CORAM: 
Hon'ble Mr.Justice A.K.Basheer, Judicial Member 
Hon'ble Mr.K.George Joseph, Administrative Member 

0A29/2013 

C.!-!. Mohammed Yasin 
S/o Kidavu Koya, 
Charnayath 1-louse, Kiltan' Island, 
Union Territory of Lakshadweep-682 558 

1'.P.Latheef 
S/o Atteka 
'l'hiruvathapura, Kiltan Island, 
Union Territory of Lakshadweep-682 558 

(By Advocate: Mr,Shabu Sreedharan) 

Versus 

Union Territory of 1.akshadweep represented by 
the Administrator, Kavarathi Island-682 555 

2. 	The Director of Panchayath 
Union Territory of Lakshadweep 
Kavarathi Island-682 555 

App! icants 

-, 	The Chairperson 
Village (Dweep) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 



- 	
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The Executive Officer 
Village (I)weep) Panchayath 
KiltarIland Union Territory of I.akshadweep-682 5 .58 

The.P.fincipal. 
Governient Senior Secondary School 
Kiltan Il.and 
Union Territory of Laks-hadweep-682 558. 

(By Advocate: 	(Mr.S.Radhakrishnan (Rl,2 & 5) 
(Mr.R.Rarndas (R3) 

. 

 

 

Respondents 

2. 	OA 67/2013 

Seed ikoya.M. 
S/o Abbosala Koya 
Malayattiyoda, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

lvIaisha.T. 
S/b Kidavu Kornalarn 
Thenakkal House, Kiltan Island 
U1ion Territory of Lakshadweep-682 558. 

Abdulla A.P. 
S/o Khalid 
Alirnapura, Kiltan Island 
Union lerritory of Lakshadweep-682 558. 

Razi 
Sb, ith Kdya 
Puthiyatheldila 111am, Kiltan Island 
Unibn Tr -itry of Lakshad'eep-682 558. 

SayédMihamrned Koya C.H. 
S/o,Muthikpya 
Charnayath House, Kiltan Island 
Uiiion Territory of Lakshadweep-682 558. 

Rafek K h a H.M. 
S/oAbdu!Rhmati 
A iyar H:o,usé, Ki itan Island 
Unior Territory of Lakshadweep-682 558. 

(By AvOc4e Mr Shabu Sredharan) 

Versus 

Applicants 
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iJinion Teriitory of Lakshadweep iepresented by 
the Adrnirnsti atoi, Kavai athi Is!and-682 555 

 The àirector of Panchayath 
Union Teriitoiy of Lakshadweep 

atliiIs!and-682 555 

The Chifperson 
Village(Dweep) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

4. 	The Executive Officer 
Village (Dweep) Panchayath 
Ki!tai3 Island. 
Union Jerritory of Lakshadweep-682 558 

(By AdvQte: 	(Mr.S.Radhakrishnan•(RI,2 & 4) 

3 	0A8712013 

1. 	Abdul Saam P.P., age 43 
Sip Saidmuhammed 
Put! i:yapura, Kiltan Island 
Lakshadweep. 

2 	ajid Khan, age 33 
S'41 Saidnuhmmed 
Katichçtaj-Iouse, Kiltan Island 

(By Akibçié: Mr,Pratap Abraham Varghese) 

Versus 

The Administrator 
Uion Territory. of Lakshadweepial
Kavarathi -682 555 

tlDftector, Department of Science & Technology 
alhad\rbp Administration, 

Iland-682 555 

3 	i\'i1ai Officei 
Ofid'e oTt1icnviionment Warden 

rtierit oEnvironrnent and Forest, 
Kiltan Ilnd, J...akshadweep-682 558 

4. 	the Chairperson, Village (Dweep) Panchayath 
Kiltan Island, Lakshadweep-682 558 

Respondents 

Applicants 

Respondents 



J 

(By Advocate 	(Mi S Radhakrishnan (R1,2 & 3) 
	

. 

(Mi R Rarndas - R4) 

4. 	OA .i1/2Oi3: 

I. 	M;uthuko.yaT.P. 
Sb. Kidave Ha] I 
Thr.,vathpui, K I itan, Lakshadweep. 

2 	SaliJi P 
S!rhim Haji 
Paridaia, Kiltan, Lakshadweep 

Yabob P.K. 
S/o.Subair.A. 
Punnakkad, Kiltan, Lakshadweep, 

AliMoharnrned 
S/oAttaka, A.liyar, Kiltan, Lakshadweep, 

Künhikoya A.P. 
S/oSayed Muhammed P.K. 
Arak•ka1pura, Ki ltan, Lakshadweep.. 

6 	d1aA 
S/c Kç1ave T P 
A1icor Kiltan, Lakshadweep 

7 	Iylunavvar 
Sb Shaik K.  K, Palliyachetta, Kiltan, Lakshadweep 

8 	Sathai C 1-I 
S/d'N1ohaimie.d P. 
Chadipuia, 1<ijtan, 1 akshadweep 

9 	RaheemP 
Sb 	ohrnrnd V, 
Pa1d<iyocl KIltan, Lakshadweep 

f. 10. 	' hoUheed P T 
S/a Kunhi Haji, Pallithithiyoda, 
Ki1tri, f.akshadweep. 

(By Advoict:..Ms.Daisy  I Daniel) 

Versus 

Applicants 



I 	the Admmistiatoi 
Union Territory ofLakshadweep 
Kavarathi-682 555. 

2 	The Chairperson 
Village (Dweep) Panchayath 
Ki 1tarj-682 58;  

The, Ep1bymnt Officer 
Kaarathi, Ldkshadweep-682 555 

Director of Panchayath 
Department of Panchayath 
Kavarathi— 682 555 

The Executive Officer 
Village (Dweep) Panchayat, Kiltan —682 558 

Horticultural Assistant 
Village (Dweep) Panchayat, Kiltan-682 558 

(By Advocte: Mr.S.Radhakrishnan-R1 ,3,4&5) 

5. 	OA 126/2013 

Asadulla K.C. 
S/o Yousuff 
Kannichetta, Kiltan Island 
UI of Lakshdadweep-682 558 

Kunhi.M. 
S/o Ambukoya 
Maphummel(il , 	tan Island 
JtofLaksF1d'weep-682 558 

Naa4 1K. 
Sb Mohammed 
Koalam, Kiltan Island rn  
U Fofakshdadweep-682 558 

Saleem P.P. 
Sb Hamsa 
Puthenpura, Kiltan Island 
UT of Lakshdadweep-682 558 

RafcckP.P, 
/o çhadaii 

PurathuuraKiltan Island 
UT of 1 a1shdadweep-682 558 

Respondents 
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6. 	KyhliI.P.. 
Sbq Pukoya 
Kattmpa11y, Kiltan Island 
UT oI"Laksh4a1weep-682 558 

7 	Abdul Kasirn P V 
S,/b. Muneei 
FtàhéIiKiltan  Island 
UT.  of. Lakshdadweep-682 558. 	 Applicants 

(By Advocate: Mr.Shabu Sreedharan) 

Versus 

1. 	Union Territory of Lakshadweep represented by 
tleAdmjnistrator, Kavarathi lsland-682 555 

2 	The Dii ector of Panchayath 
Union I'eiiitory of Lakshadweep 
Kavarathi Iland-682 555 

The Chairperson 
Vi.11aeI (Dweep) Panchayath 
Kiltan Island, Union Territoty of, Lakshadweep-682 558 

The Exeèutive Officer 
Village (veep) Panchayath 
(iltan Island, Union Teititory of Lakshadweep-682 558 

'1he Envirpnit Warden 
Depaitmeit'pflnvironrnent and Forest 
Zbnl.O°  ce fT, Kiltan Island 
Onion Territory.of Lakshadweep-682 558. 	 Respondents 

(By Advoate: 	(Mr.S.Radhakrishnan (RI ,2,4 & 5) 

OA 137/2013 

Jalaludhee K.K. 
Sb Shaik Poovalap 
Poo'alap I-louse, Kiltan Island, 

T of Lákshath'ecp-682 558. 

oi1ls1riiC:H. 

ls1yoda, Kitn Island, 
U1 

 
6f Lâkshád Weep-682 558. 

. 



.7. 

3 	Ibrathulla T.  K 
Sb Aharned 
Theiika House, Kiltan Island, 
UlT of Lakshadweep-682 558 

AnieraliA'.P. 
S /0 S.'ed Mohammed 
Aaka.lapi.ira House, Kiltan Island, 
UT QiLakslidweep-682 558. 

Ismail T 
S/o Yusuf 
Tholiyoda I-louse, Kiltan Island, 
UT ofLakshadweep-682 558. 

S.ed.Mohnmed Koya K.P. 
S/b Mo.hamind 

• 	. Kanjipura House, Kiltan Island, 
"kJ. of Lakshadweep-682 558. 

Kasinkoya C.H. 
• . S/.o Muthukoya 

• 	Ammipura I-louse, Kiltan Island, 
IJ1T of Lakshadweep-682 558. 	 Applicants 

(By Avo.cae:.Mr..Shabu Sreedharan) 

\/rsus 

iiidn :T.iitpry of Lakshadweep represented by 
thA'diriihistiator, Kavarathi Island-682. 555 

The irectorofPanchayath 
'.Jo.ion Territory of Lakshadweep 
Kavarathi lsland-682 555 

The cha.ipron 
Iillage.veep) Panchayat.h 
Iiltn Jslarid,iUnion Territory ofLakshadweep-682 558 

 TheecttiVOfficei 
\7ilIaé(1'eW Panchayath 
Kiltaii fslnd;ition Territory of Lakshadweep-682 558 

I 	
-. 	H 

The Assistant Engineer 
Electrical Sub Division 
Kiltan Island 
Unon Territory of Lakshadweep-682 558. 	 Respondents 
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(By Advocate Mr SRadhakrishnan (R1,2,4 & 5) 

7 	OA 181/2013 

1. 	Sadakathulla A, age 38 
Sb Kunhi Ahammed 
Ajnad House, Kittan Island 
La ks had weep 

2 	Nat aiulla P T, age 26 
Sb Kunhi 
P a1:iithithi yodaHouse,  Kiltan Island 
Lakshadweep 

(By Advocate: Ms.aisy I. Daniel) 

Applicants 

Versus 

1. 	The Administrator 
toion Territory of Lakshadweep 
Kávaiathi-682 555. 

2 	l he chairpei son 
Vllg (Dweep) Panchayath 
lKiltan-682 558 

3 	Diie tor, banchayat 
Departrnçnt of Panchayath 
IKaàrathi6'82 558. 

(By Advocate: Mr.S.RàdhakrishnarI (RI& 3) 

8. 	O.A No.212/20.13 

P.:P.Hyvàbi,.W/o. Abdul Salam 
Labow ci, Agi Icultul al Department, 
Agat'i Island, Rsiding at Pallipurarn 1-louse, 
Uriioh Ten itoiy of Lakshadweep, 
Aga1lsla1 

(By Advocate Mr 'I Jaju Babu) 

Versus 

The Direbt.ot of Agriculture 
Union Territory of La.kshadweep 
Kaiarattils!i— 682 555. 

Respondents 

Applicant 
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. 02. Tl Administrator 
Union TrtitOr' of Lakshadweep 
Kavaratti Island - 682 555 

(By Advocate Mr. S Radhakrishnan) 

9 	0A266/2013 

SabirAli K 
Kuriyathiyocl I-louse, 
Kiltan Island. 

C.P. Firoz 
Chemmanarn Paul House 
Kalpeni Island. 

K.P. Cheriyakoya 
Karuppathapura House, 
Kalpeni Island. 

kC. Jaffr 
PaIckipuraHuse 

a1peni. Island, 

I-Iabsa,A 
AIikone House 
Kiltan Island. 

A.P. Nasema 
Aynapira House, 
Ka'arati Island. 

(By Aoca 	rK.B. Gangesh) 

• Versus 

tIhe Adrniniator, 
• 	dninisratioi of the Union Territory 

.fLakshadwep, Kavarathi —682 555. 
l'he iDirector (Services) 

• 	Adrrinisti-ation of the Union Territory
i.  

of Lakshadwèp (Secretariat), 
Kavaratti - 682 555. 

DcpartinrfEnvironrnent of Forests 
nonroy of Lakshadweep, 

K4v°j'thi-'2 555. 

Respondents 

AppI icants 

Respondents 
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(By Advocate: Mr. S. Radhakrishnan) 

10 OANo 268/2013 

M NooiulAmeen 
S/a K C Sayed Mohammed 
Mulayam House, Agatti Island 
Unio'n:Terri'tör,, Lakshadweep. 

	

2. 	B.M. Mansoor. 
Sb. Late A.0 Mohammed Jalaluddjn 
Bharkath Manzil 
Agati Island, Union Territory 
La 1K Shad weep. 

(By Adyocaie: Mr. Grashious Kuriakose) 

Versus 

The Administrator, 
Union Territory' of Lakshadweep, 
Kavarathj - 682 555. 

The I)irector of Panchayath, 
Deprtment of Panchayath 
Kavaratti -682 555. 

Directdr 1Sdience and Technology 
nd nyftnn'ent,. 

Und' Téj 	bi Lakshadweep 
Kaâi:thj.' 682 355. 

Directr (Labour& Employment) 
Kavarathi-682.555 

Special Officer 
Village (Dweep  Panchayat, Agatti) - 682 558. 

(By Advcatc: Mr. S Iadhak.rishnan) 

	

11. 	A269/2013 

Ahamred BasbeerA.C., age 32 
S/oT.'ôujifs 

Island, 
Lakshd5.: 

(By Aó'cat M:äshious Kuriakose 

. 

App Ii can ts 

Respondents 

Applicant 
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H I 
Versus 

Administi ator 
oñTérritdr,i of Lakshadweep 

](avarathi 682 555 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan-682 558 

The Employment Officer 
Kavärathi, Lakshadwep-682 555. 

Director ofPnchayath 
Department of Panchayath 
Kavarathi -682555 

The Executive Officer 
Village (Dweep) Panchayath 
Kiltan-682 558 

Horticjltural Assistant 
Village (Dweep) Panchayat, 
Kiltan-682 558. 	 Respondents 

(By Ath'ocate: 	(Mr.S.Radhakrishnan (R1,3 & 6) 

12. 0A27772013 

l-1arnelad, age 2 
DIo Said Muharnm 
Nambi.hi. House, .iltan Island 
Lakshadwep . 	 Applicant 

(By Advocte Mr.Gràshious Kuriakose, Sr.) 

1 	 Versus 

1. 	Th 	 ST11 

1JTf. Lakshdcveep, Kavarathi-682 555. 

2 	Dii cetO p,f TänOJ'iayath 
D . :epIèt fIanchayath 
I4hi62 55. 

3. 	edtivOffier 
'Vill'ge (Dweep) Panchayath, Kiltan-682 558 
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4 	Chati person 
	

. 

Village (Dwep) Panchayath, 
Kiltan-682 55 	 Respondents 

(By Advocate Mr S 1adhakrishnan - R1-3) 

13 	0A281/2013 

'lahaP 
Sb Sayid VJK. 
\'allornkadiyodu 
Kiltah island,:  Eakshadweep 

2. 	Sayed Badusha Muhideen S.V. 
Shahar Ban Vilas House 
'Chétlat. 	. .; 	 Applicants 

(By Advocate: Mr.Grashious Kuriakose, Sr. & Ms.Daisy I Daniel) 

Versus 

I. 	Th Administrator 
UF of Lakshadweep, Kavat athi-682 555 

2 	Duectoi 
Sci.nce & Thchno logy 
Chetlat-682 .• 56 

3 	Ductoi ofPanchayath 
Rut al Development Department of Panchayath 
Chetlat-682 556 

4 	Chaipi son 
Village (Dweep) Panchayath 
Chetlat-682 556 

5 	A(JdI Sub Divisional Officet 
Chétlät-682 556. 

6. 	JiniorScientificOfficer 
heUat-682 556. 

7 	Accounts Officet 
Sect dat tat, Kavat athi-682 555 	 Respondents 

(By Ad\ocate Mr SRadhakiishnan-Rl-3 & 5-7) 

14 	OANo299/2O13 

C' 
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15. OA 300/2013 

B.Koya, age 42, 
S/c Bammad, Bilutheth House 
Andrott Island. 

B.Ahammed, age 43 
S/o Mohammed, B akakada House 
Andrott Island. 

K.K,Mohammed Basheer, age 49 
S/o Nalla Koya, Karakunne! House, 
Andrott Island. 

P.P.Hassan, age 41, 
S/o Sayeed Bukari M.P.,Pandathpura House, 
Andrott island. 

M.P.Pookunhi, age 50 
S/o Khader, Matharapura House, 
Andrott Island. 

M.Banipaihi, age 50, 
S/o Asainar, Kakkett I-louse, 
Andron Island. 

C.Mohammed Kasim, age 44, 
S/c Koya Kidave, Chettathada House, 
Andrott Island. 

K.P.Mohammed Yaseen, age 33, 
S/o Nallakoya, Kattupra I-louse, 
Andrott Island. 

T.P.Shamsuddeen, age 30, 
S/o Kunhi Koya, Thattarnpokkada I -louse, 
Andrott Island. 

B.Mullakoya, age 43 
S/c Kidave, Bithnatt House, Kavaratti Island. 

P.P.Fathimath, age 41, 
D/o Kunhiseethi, Palath Puthiyapura House, 
Andrott Island. 

A.Jamal, age 48, 
S/c Abdulla Attalada, Aliyathara House, 
Andi'ott Island. 
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A.Mohammed Mustafa, age 32, 
S/o Kidave, Aliyathara House, 
Andrott Island. 

L. Khadeejomabi, age 47, 
D/o Buhari, Lavanakkal House, 
Andrott Island. 

C.Pookoya, age 42, 
S/o Sayeed Mohammed, C Kunnashada House, 
Androfl Island. 

K.Subaida, age 39 years 
D/o Kidave, Kunnashada, 
Androti. Island. 

A.Kunhi Seethi, age 5 1, 
S/o Ukkas, Aliyathara, 
Andrott Island. 

T.B.Mohammed 1-lussain, age 37, 
S/o Kosarnma C.P., Thacherry Biyyada, 
Andrott Island. 

P.N.Hakeem, age 48, 
S/o Siddique, Pudiya Nalarn, 
Andrott Island. 

K.K.Kunhibi, age 52, 
S/o Yousaf, Komalam Kattu, 
Andrott Island. 

K.K.N.Khadeejommabi, age 39, 
S/c Sayeed Mohammed Koya T.P. 
Kolikkat Neduvilakam, Andrott Island. 

Mohammed Murshid, age 36, 
S/o Koyamma K.P., Moosathada, 
Andrott Island. 

I(.C.Mohammed 1-lussain, age 39, 
S/oSayeed Ismail, Kannichetta, 
Andrott Island. 

P.P}Iamza, age 34, 
Koyakidave M.P., Pandathpura 
Andrott Island. 
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M.P.Khaleel, age 37, 
S/o Assainar, Matharapura 1-louse, 
Andrott Island. 

1 1 .P.1-Iassan,age41, 
S/o Abdul Khader K., Perumpally House, 
Andrott Island. 

P.M.Thajumnissabi, age 39, 
D/o Majeed, Puthiya Manzil, 
Andron Island. 

L.Pathummabi, age 37, 
D/o YousafT., Lavanakkal House, 
Andrott Island. 

l-1.K.1-lussain, age 35, 
S/o Pookunhi, Halookakkada House, 
Andrott Island, 

30, M.P.Mohammed Rafeek,. age 31, 
S/o Koyarnma, Kunnarnkalarn 1-I6use, 
Androti Island, 

K.Mohammed Fasal, age 32, 
S/o Kunhi Seethi Koya, 
Kadiyarnmada House, Andrott Island. 

K.N4ohammed Basheer, age 34, 
S/o Aboosala U.K. Kunthatlialam House, 
Andrott Island. 

K.K,Mohammed Farook, age 27, 
S/o Kunhi Seethikoya, Kerakkadamali House, 
Andrott Island. 

A.Iheed Khan, age 39, 
S/o.Sayeed Ismail, Aliyathaia House, 
Anthott Island 

35 	K Abdul Salam, age 33, 
S/p Muthukoya, Kannathimmada House, 
Andron Island. 

36. 	K.K.Anwar 1-lussain,age 31 
S/o Koya V., Kerakkada HOuse, 
Andrott Island. 



P.Mohammed Rafee, age 25, 
S/o Mullakoya, Pachanal I-louse, 
Andrott Island. 

T.M,Mohammed AIiyul Akbar, age 32, 
S/o Basheer, Kakach iyapura House, 
Andron Island. 

Basheer Karakunnel, age 41, 
S/o Sayeed Mohammed A.C., Karakunnel House, 
Andrott Island. 

Ubaidulla, age 29, 
SIo Seethi, BappathiyadaHouse, 
Andrott Island. 

P.P.Moharnrned Farook, age 37, 
S/o Pookunhi Koya, Thekila 111am, 
Andrott Island. 

M.M.Sayeecl Hussain, age 27, 
S/o Sayeed Koya, Moosankakkada House, 
Andrott Island. 

M.C.Hamrnedathbi, age 37, 
D/o Yousaf, Mylachetta I-louse, 
Andrott Island. 

Doulathabi, age 33, 
D/o Kidave, Lavanakkal House, 
Andrott Island, 

Guhar Madeena Beegurn, age 37, 
D/o Mohammed B, Aliyathra 1-louse, 
AndrOti Island. 

46 	K 1 P,001W]Ihl Koya, age 36, 
SI:&Ydcoob, Kolikkatt House, 
Andrott Island. 

47. KDervesh Mohammed, age 36, 
S/p Sayeed Mohammed, Kachashada House, 
Andi'ott Island. 	 App! icants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

c. 

17 

C, 



18 

The Administrator 
Union Territory of Lakshadweep 
Kavarathi -682 555 

Director of Education 
Directorate of Education 
Administration of the Union Territory of 
Lakshádweep, Kavarathi. 

Dicctou of Panchayats 
Department of Panchayats 
Administration of the Union Territory 
of Lakshadweep, Kavarathi-682555 

Village (Dweep) Panchayat 
Androth Island represented by its 
Ixecutive Officer. 

Faisal Ameen 
S/o Pookoya N 
Achammada House, Androth. 

Mohammed Shamsheer M.K. 
S/ó.Bäthesha U.P. 
IvlayamI(kada 1-louse, Andioth. 

Mohammed Asker 
S/o Seethi 
Aliyathai a I-louse, Androi.h. 

Noushakhan M.K. 
SboSyed Koya 
Miainka kkada I-[o use, Androth 

MdJ pimed Kas im P. P. 
S/oKidave, Palathupra 1-louse, Androth 

Abdtil Akbar 
SbQ ubair 
Pandath Puthiya Pura I-louse, Androth 

Mujccb Rahman 
S/o Ibrahim 

I iyathara I-louse, Anroth 

Siai K.1'. 
1 

I.1(Jasim Koya 
Künj.ii+iathi I-louse, Androth 
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Mohammed Hassan 
S/oIKunhi Koya 
Aye.ramada House, Androth 

Mohammed Abdusalam T 
S/o Abusala 
Thechri House, Androth 

Muhammed Rafi 
S/o Nalla Koya K. 
Poodarnkakkada House, Androth 

Muhammed Kassim 
S/o Koya 
Shaikkinte Veedu House, Androth 

P.P.Koyamrna 
S/o P:K.Kidave 
Palathüpura House, Androth 

Muhàirned Khaleel 
S/U Adu11a 
A11yahara House, Androth 

Muhammed Basheer C.P. 
S/o Abdul Khader 
Cherikkal Puthiyapura House, 
Andrqth. 

(By Ac.dat: 	Mr.S.Radhakrishnafl - R1-4) 
(Ms.Rekha Vasudevan (R5-19) 

Respondents 



/ 

16. 	OA.301/2013 

1. 	Attakoya T.V, age 44 
S/o Kpya Thankgal: T, 
1 hailath Valiyakkattu 

Isl Andioth and 

2 	Sayced Koya, age 43 
S/o KbyaKida.e, Aliyathara House, 
Androth Island. 

Mohammed, age 54 
S/o Shaban, Biriyarnrnada House 
Androth Island. 

Yousai',.age60 
S/o Ahammed, Kandalath House, 
Androth Island. 

5 	MuJeeb Rehman, age 35 
Sb Koya, Katachetta House, 
Andioth Islahd 

Abdu1.Nasar;ae 38 
S/o.'1al1a Koya, Kunnashada House, 
Androth Islaid.' 

lohaiiirnedI3asheer, age 37 
SJO Yacoob, 2\i iyathara 1-louse, 
Andioth Island 

8 	S1iha6deer age 35 
Sb SayeedKoya, Pandath Puthiyapura House 
Anii oth IJand 

9 	Pookoya, age 44 
Sbo.Kbyammâ,Mayampokada House, 
Androth IsJatji 

10. 	Noutal, age 43 
S/oJKoyaiini, :Køya, Thacheri House, 
And.ioth Is.lada. 

II 	Asii,age37 	I  
SboSeethi, 1 hcheri Moosathada House, 
A'ndioth Island 



Haan, age 30 
/QJma1udieen, Kadiyarnmada House 

drt.h 1s1iid. 

N461,zabinw.difeek, ag&41 
Sto Ayshbmrñbi, i1utheth House, 
Anaroth Is!aid. 

J41al,age37 
Sb Kunniseedhi, Palathupura I-louse, 
Androth Island. 

Farook, age 49 
Sb Koyamma, Pochalam House, 
Androth Island. 

16.Ablü1 Hassan, age 51 
S/p Abdul her Karachetta 1-louse, 
Androth Island. 

1(oyaa0c48 
$b Sayced Mohammed, Thacheri Moosathada House, 
And ioth 1st an d. 

Hasheer, age 
S/biJdve, Mppdampura House, 
Ando.h Island. 

19 	Mhammed Ijssain, age 42 
SIô Hameel,Azhikakem Pura House, 
Ajdibth I1nd 

.1bbai', àg9 
Sb' 'NaI  1a Kd: Kunnashada House 
Androth Islahd. 

Loharnmed Lyaudden, age 33 
Sb Sayced Mhammed, Neelathupura House 

ndroth Island. 

• 	22. 	ided,age 
• 	 vhammed, Kunhali House, 

II 	 j jl 

ndrtJ Js1aq. : 

23 	Shul 	ae 33 
SboKidave, Poodamkakkada House 

'doth Island. 

24. Ràiad Beebi.age 46 



MUR 
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26. 	Mohamilie.d 	ag.42 
S/o Sayeed Mohammed,1 Kunnashada House, 
Andioth Island 

27 	Galooi,age4l 
Sb I hangu Koya, Pentamveli House, 
Adfoth Is1and. 	1 

Siddcequeage43 
$/6 Kidave, Mod iyothada I-louse, 
Androth Island. 

Shanavas, 	3 
Sb JKunhi Koya, Pochalarn House, 
Andi'oth Island. 

Pokunh, age SOn 
Sb, Kida'e, Aliyathara House, 
And roth Island. 

kaij 
S/0.13uhlari Aanakar House 
Androth Islahd. 

Il'lyás, age 36 
S/o 1-Iamza Koya, Aliyathara House, 
Androth Island. 

Mohammed ;j3sheer, age 39 
S/b Sayeed lkharnmed, Aliyathara House, 
Ad.oh Is]aiL 

Moh4hdk age 33 
Sb Saycd 1çiiai1, Aliyathaia House, 
b\i1d1:6fhI8l;nd.,  

heriyaKo,age 46 
/o Kader, Matharapura House, 

Androth IsIarid. 



23 
S 

36. MohaminedSaleern; age 33 
Sb Koyamma, Kannipura House, 
Andioth Tsland 

37 Shamuddeen, a g e 33 
S/oAbdpl Kader, Belichetta House, 
Andioth Island 

38 Kunhiscethi, age 47 
S/o Aboo Sala, Lavanakkal I-louse, 
Androth Island.: 

Yacoob, age 45 
• S/o Sainddcet Kunnashada i-louse, 
• Androth Island. 

Abdul Jabbar, age 38 
Sb Sayccd Mohammed, Kannichetta House, 
Androth Island. 

Jamal, age 41 
S/ç,Sayeed, Bikari, Bidumkattu Bilutheth House, 
Aiid:r6th lid. 

. 	 • ed  

 
(o',Sae Bdkari, Thacheri Biyyada, 

Androth Is1nd. 

Sajiiia Beegdrn, age 29 
DboNallaicoy, Lavanakkal House, 
Androth 1lahd. 

Shharias feegurn, age 28 
D/Q JUiTIhi K°, Lavanakkal I-louse, 
AndiotH Island. 

	

45 	S iad hn ge 32 
SI9 PookUnhh ahrnath Villa, 
A'hdoh Ilrd 

	

46 	amuddec P P T, age 33 

S':p 	.çhdath House, 
Androth Island. 

47. 	Ibal, ge 4 	I: 
S/o  Ybusaf, Pandarani House, 
Androth Islard. 



.& 

JJassan, age 39 
Sb Sayeed Bukari, Matharapura House, 
Androth Is1ard., 

Mohammed Saleem, age 38 
Sb Yousaf; Thai 1athHuse, 
AndrQti-i Island. 

Mohirin-ièd Musthafa, age 36 
Sb Poôkoya,Néganrnada House, 
Androth Island. 

Koyi,age36. 
Sbo Attakoya, Mathil House, 
Androth Island 

Kamil, age4! 
S/o M uthu Koya, Palathupura House, 
Androth Island. 

!\Xii age3) 
Sb Sec'thi Koa, Lavanaldal House, 
Androt'hTsIanj. 

Sakariya, gé 2 
S/o Muthukoa, Bilutheth House, 
Androth Island. 

Salih,'àge37 
5/0 Kw 	m uikoyAynaada House, 
Aidroth Island. 

IahmThu1Ia ge 39 
S S—i 'd ~64 	House, 
\ilnçL 

• 	 : 

Miiftid 	larn Naser., a g e 40 
Sb SayeedMbharnrned, Palliyet House, 
Andoth Islaid. 

Sayecd Mohmrned, age 42 
S/o las imi, Achadapurakattu I-louse 
Androtft Island. 

AhvrHussairi, age 29 
S/o I 	yaKunnashada House 
AidohIlani. 

:. 

. 



 Mujeeb Rehiiian, age 37 
Sb 	Sayeed Buhari, Karakunnel House 
Androth Island. 

 Noufe] K, age 33 
Sb 	Iattaya Koya, Cheriyadam House 
Andibth Island. 

65 d! 	amad, 	ge 45 
S/ 	ia\niiia, Karak.kada House 
Androth Is]nd. 

 Shamsu Shurnoos, age 34 
S/Q cheriyako 	M., Pentamvilapura House 
Androth Island. 

 MohammdAbdul Naser, age 308 
Sb, Jaieel.'Kottiathattu House 

drothIsldid; 

 age 33 
• S/oyanj. koya,. Nallal House 

Andioth 1s1hd: 

• 	69. flrathul1ah, 	ge30 
/6 Iunhisethi, Perumpall i House 

Androth IIahd. 

70. Riyas, age 	9 
Sb 	Shaik Kpb/a P.S.., Pentambel ipura House 
AndroftiJsläjjd 

71 tIisai,ag3J 
Sbo:Kiâ 	tP., Pandathu Lavenakkan House 
Aidroth llaid 



4rP 

I 
72 	Rahmat, age 42 

Sb Pookutty M , Mathil I-louse 
Andioth Island 

73 	Mohammed Hassan, age 37 
S/o.Sayeedi Mohammed, Achammada House 
Andioth Island 

74 	Shamsudeen,'age 32 
S/oMuthu.I:óya K.,Iellai House 
And roth I si ãnd 

Mohammed Nseer, age 28 
S/p Muhammed, Pentamvel ipura House 
Anciroth Island. 

Rau lath Beeg.um, age 29 
Sto Thangakôya, Arathupura House 
Androth Island. 

Fathahuddeen, age 38 
S/p 	 Makket I-louse 
Andioth Island 

'a6ii"iPmonee4,  age 32 
Sb ibdu! Khadei, Moodampuia House 
Andioth Island 

N4ohai.hd1stafa, age 33 
S/c.. Alianidiya, Jabalpura House 
/\fldrOth Island. 

80 	Mohammqd I asim, age 47 
S/O KidacVK , Makket House 
Andioth 	 171

. 
 

81 	MOhcfliii1edboosa1ih, age 40 
Sb Sayeed v1dharnmcd, B ilutheth House 
%'Idrotf 7 1s.118iid 

82 	Kunhiscthi 	e 47 
Sb Yousaf, Methai apui akatte House 
Andioth Is1ard 

83. 	Habsa Koya,:ãge 42 
S/o Ahämmed 	F-1 , Makkett ouse 
Androth 1si.d 



c. 
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84. Auàkoya, age 49 
S/a Yacob, 	Jiyathara House 
Andf

. 
	Island. 

• 	85. Khale! ; ge49 
S/a 	ayëed,Cherikka! Piithiyapura House 
A'ndroth;Jsland. 

 Fathhd!!, age4 
S/a Sayeed Mohamrned,Pa11iyett House 
Androth Islaiid. 

 Basheer, age 55 
Thacheri Moosathara 
Androth Island. 

 Mohanmed Farook, age 33 
S/a Nal lakoya 	.L., Tharàrnpall i Makket House 
Androth Island. 

 AbóoaIih a 	31 
S/p Slaik 	Moosakada House 
Ardrq1h: I1id 

• 	 90. Salem,:aeI 	S 

S/Seethi, Karakunnel House 
Andrhth island. 

91. Mohammed Kasim, age 33 
S/o Sayed I\4dhamrned P.C., Pathada 1-louse 
AndrotJ 	isip 1d 

92 heiiykoy 	L, age 44 
S/a 1< iday J 	Lavanakkal House 
iiiddt1 	LlancL 

 Mohmmed'ldssain, age 41 
S/a Sayed Tnai1, Kandalath 1-louse 

• 	
S  Androth Is1nd. 

 Sabir. Khari, age 33 
S/a KQyanrflakoya, "Thattampokkada House" 
Ahdrofh 1slaid. 

 
Siio Scfycéd Bukari, Podamkakkada 1-louse 

ddfi 	1ljd. 
S 	 •f 	•S 



. 

Akbar C., age , 33 
Sio Attakoy'Iç. Edayakkal House 
\ndioth Is1aId 

AbdulVahahge 
Sb Thangakoya P.., Kuh.ha1i 1-louse 
Androth Island. 

Mohammed Musthafa, age 42 
Edayakkal I-louse 
Androth Island. 

Navas, age 25 
S/o Ilussai!1,Thahira Manzil 
Androth Is1aid. 

hna'as, age 33 

S Sharafuden, Mathil House 
Androth Island. 

1-1assan, age 3 
S/.o Seeiiii M, Lavanakal 1-louse 
Androth kland. 

Mohammed Basheer, age 42 
S/0,  YousaC, Nellal 1-louse 
Apdroth jsland. 

Shi 	dei,'ge 36 
Sb Nafla Içoya, Kunnashada House 

ibt1 1sIard. 

Zàiiul Abid, age 26 
Sb Kidav K., Palliat I-louse 
Androth Island. 

Muthu Koya, age 39 
S/o Ku 11 hi eeth i, Makkette 
Androth Island, 

Mo1a111 1l ­ 'cc1,.Mukhbee1, age 30 
S / 	yapi1joya, Kerak kada 1-louse 
Andrrnh ls1n: 

• 	 , 	
. 	

• 

Sham$deñge'27 
S/o Koya I(idiv.e M.P., Pandathupura House 
Androth Island. 



108 hihabudhe 	age 27 
S/p Muthu Koya,Pandathupura House 
\ndoth Islard 

109. Ubaidulla, age 29 
Sb 	Sathai, Kannipuia House 
Andioth Island 

110 Ja1a1agc49 
S/o Yousa C P , Moodampuia House 
Andioth Island 

 Kidavag551 
S/U IndeenM.,B.iriyanirnada House 
Andioth Island 

 Iidavu,age59 
S/o Irjab, Mekkat House 
Andioth Island 

 Mohamhied Slhudheen, age 26 
Sb 	Koya I P , Kandeth I-louse 
And:th Island. 

114 anli. 	Shakeei, age 22 
S. 	Kunhi seethi, Makket House 
And4oth I1and 

115 Molammei Aithaf, age 24 
Sb Jamal, Mayompokkada House 
Andioth Island 

 Abdul (iafooi, age 28 
S/o N11akoyä T., Bappathiyoda House 
Androth Island.: 

 Mohammed Yathiya Khan, age 23 
S/o Bashei K , Mathil 1-louse 
Andioth I!and 

118 
r 	A 

Nalla Koya, age 39 
Sb 	Khadci P PC, 
Andi oth kiand 

119. KuiThikoya, ag:e35 
S/o ,  Ahmcd, Ponnikam I-louse 
Andioth Island 



I Zaiñul Abid,age 41 
Sb Assainar N.P., Kandalath House, 
Androth Island. 

Mohammed, age 50 
Sb Abdul Khader, Kava1 Chetta House, 
AndrothIsland. 

AbuNasir,ap,36 
Sb Siddie, Kunnaadã House, 
An dro th Is La ii d. 

Mohammed Aboo Salih, age 37 
Sb Musthafa, Ammelam House, 
Androth Island. 

Koya,age37 
S/o Sayeed Mohammed, Lavanakkal House, 
Androth Island. 

Mohamiied Rafeek C.P., age 38 
S/p Sayed, qherikkal Puthiyapuram 

ndnbth Islarid 

4ofthiedRafdek, age 40 
Sb 	J3ilutheth House, 
Ahdroth Island. 

Mukbeel , ge 28 
SboMaj'eed L., Perumpalli House, 
Andiôth Island. 

1 28. Iasheed jKhh, . ge 33 
Shc 1idve,A Biyyadachetta House, 
&i5dr6th 1lanL 

129 Moha1edáook, age 31 
S/OPQq1cuk1y3.4KUnflel House, 
Adroth Island. 

130. kalnithu1,1ah,age 31 
§/o KbyammK.P., Bappathiyoda House, 
Androth IsIaFd. 	S  

131 Mohammed Kasim, age 30 
S/n Nl1akQya Iennashada House, 
Androth isira. 

wi 



132. Mohailimed Faa!, age 38 
S/0.  Kidave M.P:, Kandalath House, 
Androth Island. 

V ..  

133 Moharhmed Abç1 Gfo TM, age 38 
Sb 	Uakoya, 	 Makket House, 
Andrath Island 

i-na 	57 	 V 

S/o:Kidave, Poovadakkattu House,, 
Androth Island. 

Mohammed Sa1e.em, age 31 
S/o Hassan IKijnri, Keyiyoda House, 
Androth Island. 

Koyanirn, ae 47 
Sb Aboo Saleh, Kavaichetta House, 

• 	Ando[h Islandi 	. 	 .. 

IIdaihulla,age38 
S/ooyarnrna,. Karachetta House, 
AndrothIlànd. 

AbdulAzeezKhan,age41 
Sb Mohammed, Birayammada Hous.e, 
Androth Island. 

• 	

. 139. ShnsuddIèdnage32 . 

S/bVSidque MiD., Pazhayakamkattu House, 
• 	Andioth Islahd. 	I 

•..Y 
140 isi4'ii, age 33 

Si 	dyaijirn1 o ya, Ammelam House, 
Aiddtj1 I s 1 ar. , 

• 	141. 
S/p AhaneçI'P.O., Matharapura House, 
Ahdjdth IIand. 

• 142.11zKoya;ge 43 	
•V• 

S/oKidive ft;.Aliyathara  House, 	. 	
• • V 

• 	And.ith 1laid.. 

143 	4q1hh1ea lift ~ s s knage, 28 
S/a' fithJy1., A1hmelaiyi House, 	• 	 . V 	 • 

IIVII 	 V • 	 I 

Andoth s1ahd, 
IV 	 'V 	 • 	 V 	 V  

tr 



r1" 

144 Sayeed ismai1,4e 58 
Sb 	Adu1Ia i P, 1udarnkakkada I-louse, 
Andioh 1sand 
........................................... 

145 Amj'athkhan, age 28 
Sb0.Buniyapiin, Amthelarn Rouse, 
Andioth Island 

146; Mbharnrned• 1qb1, a9e.8 
Sb 	Nallakoy,a,Perurnpally House, 
Androth Island. 

147. Poökunni, 	ge.56 
5/0 YousafHaji, Bappathiyoda House, 
Andioth Island 

148 Mohamnd Basheei, age 38 
bo IKidave A , Mayarnpokkada House, 

Andioth Island 

149. Chi)akoyà age 36 
S/o lKunnikpya P., Thacheri House, 
Androth Island. 

150 Nasccmudheer K S. P , age 28 
Sb Abdul 

 
Kha*6r T, Kaiachetta Sarommapura House, 

Aidioth Island 

151 	1:6yi 	age 41 
. 1 0. S4yee(Buha1i  M , Kunchali House, 

Andioh Island 

152 Liyabui ahrnan, age 31 
Sb Kunnikoya M P , Chekummada House, 
Andioth Island 

153 Kunhibi, ac 46 
Sb Kadei,'Peiurnpal!i F-louse, 
Adroth Ilard. 

154 Páthurnmi, pge 52 
III?/pKomthakoya, Koiikkattu Naduvilkam House, 
Andiol.h hlar\d 

155 	afiyillah,ae5 
1310 I 1arna Koya, Aliyathara House, 
Andioth Island 



33 • 	156 Scethi,ae60 
Sb 	Assairtai,Pachanal House, 
Androth Ts1aid 

157 Sadakkathu11a age 3 
S/a Iuhari V K , Chettapokade House, 
Andioth Island 

158 
. 	:.. 

Baslmei, age 40 	, 
S/a Sayecd K , 1unnrashada House, 
Andioth Island 

159.. Moia.mmed•K.aihi age25 
S/.oSayeed Mohammed, Karakunnel House, 
Androtftlsland 	. 

 Si, age 47. 
S/o 1 	dave 1K., Kunnumpura House, 
Andrbth Island.. 

 Mohanmed Ran,. age 31 
5k> Hamza Koya K., Pathummapura House, 

Island... 

162 Zaini1 Ad ae 26 
Sb 	Nl1akoya 1K C,Palliyat House, 
Andiotli Island 

163 AbdilJabhai 	age3s 
5/6 Kunni Seeth, Makkett House, 
Andioth Island 

. 1 6 4 : je.d.Mohaiiined,age54 
S/o. K.i 	\' 	Poovadakkattu House, 
Andioh Island 

165 Attabi,age 	7 II  
[)/Q 	 cf 1K P , Thacheri House, 
Andiøth ipd 

166 I3a1lcs 	ae3 
I)/ Koyamnakoya P , Thacheri House, 
Andi oth Island 

167, Yakoob, ag;4QL 
S/c) Kidavu K, Ammelarn House, p. 
And.roth 1sIaid. 



• 	
0 

Mohammed Rafee, age 42 
S/o Koyarhmakpya;Mayampokkada 1-louse, 
Aridroth Islaiid. 

Mul1ak0ya,age47 
Sb Majeed K., Lav.ã(akJal House, 
Androth Lslan.d. 	. 

Pookuihi,ag46 	' 
S/o KidiVE 'P., Amrnè1arri House, 
Androth Island. 

Mohammed Kasim, age 46 
S/o Yousaf, Bâppathiyoda House, 
Androth Island. 

Kadecja, age 5,1 
Dbo Kidave K., Thacheri House, 
j\ndroth Island. 

MulIai,agc1 
DIo.1i6,\'e,i.; Palathui3ura House, 
Aidi:oth 11.t'id. 

174. 4anz0'br1i 7yeed P.P., age 25 
S/n, N4.P.1athu1lah, Purathikkatt Puthiyapuram, 
Aiich-bth Is!aid: 	0 

175. All AIbarK.ae25 
SbO.CheIiyakO)'a, Kannathirnada, 
Androth 1s1ard. 

.176.6haimda,1cem, age 33 
bo Sbaikpyã , Kunhali 1-louse, 

Aftcirotl) 	all 	• 	. 	 Applicants 

(By A4v'b 	'iBGangesh) 

S. 
Versus 

Thd Adrninis&tor 
Adm In Is.tra'6611 of the U,T of Lakshadweep 
Kavarathi 682 555 

1)epartrnent oiigriculture 
Ui oiLaksha'd''eep' Kavarathi 682555 

O 	 '  

• 	rercsertp b is Di rector. 

ii 
I)irt , PiithaS, ats 

[1 
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Depaitrrient of fanchayats 
Admit.iation pf the UT of Lakshadweep 
iavar4i 	682 555 

4 Vi11&e (Dweep) Panchayat 
$ndi 	th'Js1nd t epresented by its 
Executive Officer 

(By Advocate Mi S Radhakiishnan) 

17. 0A30212013 	. 

 Jafter, age 35 
Sb, 1abuj.an 	Raiinethec.hetta 1-louse 
Anini island. 	. 

 Faiooque,age33 
Khade 	Kulandarn House 

4mini s1and 

3 Abculla Koya, a g e 50 
Sb 	Aflkoya, Malika House 
Amini. .Iai; 

4 Nallakoya, age 40 
Sb 	ki11Koya., 	uthoya Kanniyam House 
Amini i Island 

5 A11o!arnsried, age 47 
.S, /o, ,Moharnnid, Kombam House 
Amm iland' 

6 Slaiafudhei, age 36 
o ]Kida', Kotechetta House 

Amini Island 

7. Jâbbr P..0a ge 36 
Sb 	Cheriya Koya, Puiakkachetta House 
/\mini Island 

8 Yousal ae 36 
$b 	iaçl, Bel iyachadachatta F louse 
Arii 	i 	s1and 

9 

... 
1 

4uthyagè 33 
Sb 	Sayeçl Sheikoya, Marnpui am House 
iZh5i 	

j 	 ... 	 .. 	 ..., 	 . 	. 

(By Advoae Mi K B Gangesh) 

Respondents 

Applicants 



S 

Versus 

The Administiatoi 
Adm i nisti ation of the UT of Lakshadweep 
Kavaiathi-682 555 

2 	Dii ector ofPanchayats 
Deparnent of Panchayats

il  Adrninjtration of the UT of Lakshadweep 
Kavarathi-68.2 5:5  5. 

3. 

	

	District Panchayat 
Amini represented by its 
Executive Officer. 

4. 	Village (Dweep) Panchayat 
Amini Island répresented by its 
Lxecuiive Officer. 

(By Ad.vpcate:Mr.S.Jadhakrishnan/M/s Sheriff Associates) 

18 	0A303/2013 

Aboobaket P , age 41 
S/U Kunhikunhi,,'PalIarn House 
Kavarathi I'slaj  

2 	Musthafa B K, age 45 
/o..Saye.d 	kada House 

kavai athi Island 

3 	Mohaed ShafiM , age 34 
S/O . Hamzath 4, Malika House cl 
Kavai athi slhd 

4 	Abdul Naze A P , age 43 
8/6 Chciiyakoya K, Aynipuia House 
Kavai athi Island 

5. 	Yaodb K.P.: àg.4l 
Sb .JidaveUJ.P  Kuttipapepura 1-louse 
Kavaiaihi Island 

6 	Alikoya K, ag3I 
Sb Baha P , Keliyam House 
Iavai ath 

rill 
IslapI 

II) 

Respondents 
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7 	Mujecb Rehman JJ. P , age 34 
Sb Alikoya C K, Uthampokakada House 
Kavaathj lsIand 

• 	
. 	 . 

8 	1haiakya\ P n age 43 
Sb Uklas, V9dakki1apuFa House 
Kavaiathi Island 

9 	Mujceb Rehrnan B, age 30 
S/. 6 Thangakoa, 13ireka1 'House 
Kavarathi Islaid.. 

10. 	Sajitha P.,.age 32 
D/o Al i Aradam, Poovinoda House 
Kavarathi Islabd. 

Basheei P I , age 44 
Sb 	1Pa1lipura, Puthiya 111am House 
Kavaiathi Island 

1 4  

Abd Rafeek K, age 44 ul  
S!o. A1med 1<4tIrnrnad, Kadapurathaba 1 -louse 
Ra\'aIathl Island 

Salcem A.P.,.'age 34 
S/.oMohammed,C.P., Athampapepura 1-louse 
lKAvc athi Island 

Mohammed I-iussain P A , age 29 
Sb Khahd Haji K P , Puthtya Alikom I-louse 
Kavai,athi Island 

I 	II 

ShajahanT K, 	35 
Sb rHlamz 	'h inikad House 
Kavaiathi Isla9d 

Anwai A , ag 39 
S/o Muthu, Aynepw a 
l<avaiathi Island 

13aheci S , ag35 
S/0 I 1aizth A I , Safiyabiyoda 
Kavarathi Island 

1, 	
a 

Ukkaág4 
Sb Aboobakeaj, Melillam 

12, 

13 

Mi 

15 

17 

IJ 
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1 9 	1-Iarnzath, age 27 
/o Usman Ili

.aji, Aynepura 
Kavaiathi 1land 

20 Mujeeb Rehrnan, ag 38 
S/o Harnzath A I , afiyabiyoda 
Kavaiathi Island 

Manikfan K.P.;age 30.. 
Sb Abdullä A,:KuttitaPPura 
Agani I1a•nd. 

1IidayathuUa S.M., age :.36 
Sb Hamzath B K, Subaida Manzil 
Kavai a t h i Island 

23 	Ansat PP,age3l 
Sb Cheiiya Koya K P , Pakichipura 
Kà'ralhiIs1ahd, 

Suliman K..P., age 38 
S/o 1Kicjav .U.P.., Kuttipàppepura 
Kavaiathi Island 

Yàcô.ob;CP'., age 40. 
StoYousuf,f., Puleenakeel House 
Kavaiat1 Is1nd 

26 	Nizm1dti ' K P , age 34 
Sb 2akaiah Kochipuia House 
Kavaiathi Island 

27 	Saleem V a g~e'  1 9 
5/0 1 1amzdth V1oda House 
iKirathi 

2$. 	 agO  
S/o Ahoohackei M 1, Buekal I-louse 
Kavai athi Island 

29 	Nauthal \7 ge 30 
Sb KhliMJd I , Patliveedu House 
KavaiatliJslan1' 

30 	Mohamrnd Iqubal K K , age 31 
Sb Kasim P V , Kunnamkalarn House 
I<avaiathi Island 

. 



.3S 

131 	Ashik Alt CP,ge30 
Sb Alt K , Chrdipapada House 
Kavaiathi Island 

32 	Mohammed Raft P.  , age 38 
Sb Chctiya Koya Paliicham, Pulipinnakad House 
Kavat ath 1 Island 

.............. 	.. 
h 

33 	Pookoya p p , age 48 
Sb Babujan M , Puthiyapura House 
Kiltan Island 

Flussainali.K.P., age.33 
Sip, M uhammed,C., Kuttithayapura House 
Kavarathi Island. 

Si1aimh M.,age 37 
Sb Hamzath lV1., Maidanoda House 
Kavarathi Island. 

36 	Kaja 1 lussain C , age 37 
S/o Ahanirre:d Khn T.P,, Chungam House 
Kaviathi Island 

37 	yjehrnanTK ,age38 
Sb ihirilikad House 
Kavatathi Island 

38. 	MohàniiedShfiK.P., age 32 
S/oSlayed PboA;. Kakachiyapura House 
Kàthilnd. 

39 Mohammed Rfi B , age 33 
bo Atiakidaye 1' P Beet anthoda House 

Kavatathi Island 

40 Rafekge 3 
S. 	J\'I 	'u PUleenkeel H o u s e 
Kavaiathi Islaqd 

41 	UmmeiJK? ,age 37 
Sb Udáifa' C 	Thekila 111am 
Kavarathi Island 

42 Mohammed Rafeek, age 37 
bo Attai 1< P ,Pokaiachiyapura House 

Kaviathi Island 



-........ 	 - 

43 	Mohammed },' age 31 
S/o KidaveK 1?  L , Baiakaioda House 
Kdvaiathl 	arIC1.  

44 	Jaleel P , age 43 
Sb Ati,aj Veloda, Poovairimada 1-louse 
Kavaiathi Island 

45 	Delhath, ae 33 
Sb Mohammed '1 , Anianathakepuia I-louse 
Ka\'1rathi Island.. 

46. 	Sharal'udheen, age 24 
S/b All A., Poo\i.noda House 
Ka'arahi Island: 

(By Adyo'catc: M.IftGangesh) 

Versus 

1 he Admnistiatoi 
Adminiti ation '  of the UT of Lakshadweep 
Kavaiathi-682 555 

2 	Dcpai tmci1it of Agi iultuie 
UI pf Lakshd 1weep 
Kavai athi-682 555i epi esented by 
its Diiectoi 

3 	Dii cctoi o lf Panchayats 
Dcpaii mcrt bi Panchayats 
Adnimisti dllldfl of the UT of Lakshadweep, 
lKa\'airn.hi 682555 

4 	Ditiii Paichayat 
1a\'a!athi icisntcd by its 
Lxecuti'e Officer 

5 	Village (Dwbcp) Panchayat 
Kavaiathi Island tepiesented by its 
Executive OfThei 

(By Ackocatc M,i S Radhaki ishnan) 

19 	OA319'20L 

I C t3hç, agei'4 
/ô Baihsa PathUiimecctta I-louse 

Aiim lu nd , 
I, 

Applicants 

Respo ii dents 



K.K.RaLak, age 27 
Sb Khaderkoya, Kunniyatarnkakkada House 
Ami.ni Island. 

P.Ashraf, age 3 
S/b. Ahãmed, Pallam House 
/mini IsIaid.: 

.C.Moosa, age 44 
S/o,.Attakoya, Keelachery House 
Amini Island.: 

B.Kasmikoya, age 42 
S/o.Clinyakoya, Balapp House 
Ahin :slaid. 	. 	.. 	 S  

 
S/bI 	akdya, Chnrnthabelli House 	S  
Amii

t,

Island, 

RaheemM.ae33 
S/o Abdullakoya, Madam House 
/mi klnd: 

Pookunhi 
Sb T.C.Yousal', Noormahal House 
A'nini Island. 	 Applicants 

(By Aoctc: 1r..K.B.Gangesh) 

Versus 

I 	lIAd 111 iisuatot 
.,Admirsttidnbfthe UT of Lakshadweep 
lKavaraUii7682 555. 



1 

2 	Diicci.oi of Panchayats 
Dcpaitmunt çf Panchayats 
Adrnimsti atiàn of the UT of Lakshadweep, 
Kavaiathi-682 555 

3 	I)iiectoi of Education 
Dii cctoi ate of Educatior 
Adm misu auon of the UT of Lakshadweep 
Kavaiathi-682 555 

4 	\/illage (Dwcep) Panchayat 
A m i n i Island represented by its 
ExecutiveOfficeit 	 Respondents 

(By Advocate Mi S Radhakiishnan) 

20. 	O.A N. 325/2013 

MohammeclAbdul Razak 
S!6. U.K.Nàlla;Koya 
Attaladal-1ouse 
AndiOtt kiand 

K:. .:M oosa•. 
Kanclilani I louse 
1cidafriath Isl1 and 

3 	llamLaKoya B 
/o Abdu 1(iade 

Bii iyammada I IOU5e 
Andion Island 	 Applicants 

(By Advocate Mj% K. 13 Gangesh) 

Versus 

1. 	Thç Administiator, 
Adm in su ation ol the Union Tet i itoi y 
911 cikshadwecp Kavaiathi - 682 555 

2 	Fhe I$iiectoi (Sivices) 
Adininisti atlQn of the Union Tei ritoi y 
çf LIKhadWc (Secietai lat), 
Kivaiatti 	8 1, 555 

[)cpartmeit :pfEtiviornment  of Forests 
Union Tciitdiyof Lakshadweep, 
Kavaratlii H 682 555. 	 Respondents 



Jehangeei' A.P.,age 32 
S/o 1-Iamced,Aliapura 
rKaviiathi Island. 

SIajahan I3.,agi 3.5 
Ip 	Iadayi 

Kavaihi Island. 

(By A'ode:Mr.1.B.Gangesh) 

Versus 

1 . 	1'he Adminisuator 
Adminisiradön of the UT of Lakshadweep 
Kaiarathi-682 555 

2. 	Dirdétor of Pnhayats 
Dcparthient6f1anchayats 
Admrniti aUon1  of the Ui of Lakshadweep, 
11hjL682 555: 

3 	pcj1trnei?t of 'Science & Technology 
• 	UriidiYi'èi±itoi'S' of Lakshadweep 

Kavarathi-6$2 555 
• 	rcpreseiited by. its Director 

4 	Village (I)wecp) Panchayat 
K clVcli u1i i 1 SIdlid t cpi esented by its 
I \CCUtI\'C Odicci 

(13y Advocate i\'li S Radhaki ishnan) 

A p p ii can ts 

Re s p0 n dents 



22. 0A32712013 

1 	larook, ge 4Q 
S/o Kunh.iko)a, Pulif)pinakkad, 
Kavai:athi Island. 

2. 	Urn, rFark age 3 
Sb \'.P.Kasi j KaiTho!a'puia, 
Kavarathi Island. 

(By Advocate: Mr.K.B.IGdngesh) 

Versus 

I 	The i\dminisurator 
Administrai.ion of the UT of Lakshadweep 
Ka\'arathl-682 5.55. 

2 	Dii cci.oi ol Panchayats 
Dc p ii t in 6 pCO f Panchayats 
Admin iti i ton of the U F of Lakshadweep, 
K ivaiithi-6S2 555 

:I)pailrncnt of Environment & Forests 
Union ierritoiy of Lakhadweep 
Kavarathi-682. 555 

\'. iliage (1).w.e.,p) Ianchayat 
Is. 1\'di hi Island epi esented by Its 
I \ecuIIvc 011icci 

(By Advocac: Mr.S.Iadhakrishnan) 

23 	OA328I2b13 

I. 	SaiflTh C.I?. age 34 
S/p MoharpooI - aj 1, Chendipura, 

avarathi. 

2, 	Sainul Hamed PP.,. age 39 
S/o Attai I.P., )okara Chepura House, 
Kavarathi, 

3. 	4oharnmed K.P., age 35 
S/c 1 1àha.ft13,P., Kai'uthoIapua House, 
!Kavai'athi. 

bdli 	age 41 
Sin •MOhamnied; Pallam 1-louse, 

App1 i cant s 

Respondents 



	

. 	
45 

K lVcli athi 

	

5 	AJarP P, ae 34 
) 	øOd 1. P Pappadam House, 

Applicants 

(By Advocate Ii I 13 Gangesh) 

Vei sus 

The Administrator 
Administration of the UT of Lakshadweep 
Kavarathi-682 555. 

Director of Panchayats 
Depar.t,ment;p F Panchayats 
Administiation oF the UT olLakshadweep, 
Kavciiathi-682 555 

3 	Duectoi ofi ducation 
irèioiate OfEducation, 

Administration of the Union Territory 
o f Lakshädwee,ji; •Kavarathi-682 555 

4. 	Yillage (Dwep Panchayat 
1.Kavaiathi Island iepiesented by its 
Execu 	f ti'flcer. 

(By Advocate Mi S Radhaki ishnan) 

24 	OA,32I0 fl 

1 	1 bihu -ì Beeum M M , agc 38, 
\V/o Rau Rized m, Madeena Manzil, Kiltan 

upci ' soi, öo ii I wi sting Centi c K Itan 
Diu ct Panchdyat, Kiltan 

2. 	 age 50, 
'- /o Sayed Kya P S , Thottathakkaia 

10ic Kecpei Cum Cleik 
Con 1 wisting Ccnti e iKiltan 

ict PanchayaL Kiltan 

3 	F K Naem,dieen, age 33, 
/O Sdd Abdulla Ioya, 

1indaiu1am Ki Itan 
I e 1 pci Coti' Twisting Centi e Ki Ran 
Dish ict 1anchayat, Kiltan 

Respondents 

Applicants 



. 

(By Advocat 'Mi 1? V Mohanan) 

Vei sus 

I he Administiatoi 
Adimsti ation of the Ul o m 	 f Lakshadwcep 
Kavaiathi-682 555 

2 

	

	Duectot of Panchayat 
Depai tment of Panchayats 
Adh in itrati6n' of th UT of Lakshadweep, 
Kavar:thi-6$2 	5 

3. 	The Chief Executive Officer 
DisiHct Pandha'at Unit 
Ki han, Union Thrritory 
of Lakshadweep-682 557 

(By Advocate: M r.S..Padhakrishnan) 

25. OA33112013 

I 	I ILISSIIn K C, age 34 
Sb Siveed Mohcimim d A M 
I(attiyamchatt (1-louse), Agatti Island 
ULofLakshadeep, 
Woiking as casual labouiei in the Department of 
Science & '1 echnology, Agani, Lakshadweep 

2 	Ikdei P 
S/u SiycedBiihari Hai U. 
Pokknh 	 ada (House), Agatti Island 
U I  o I ksHdweep 
\Voi I inti 'iscasua1 laboj rer in the Depat tment of 
Science &Tehnofogy, Agatti, Lakshadwecp 

3 	Ah Akbai 	age 39 
/O Ndi1La 	I I 

Kuinabiyoda House, Chetlat Island 
IJ1 of I akshadweep 
Woi king as cual tabourer in the Depai tment of 
Scicne &iTéhof6y,Agat1i, Lakshadweep. 

4 	N urn ii Bai kath K , age 27 
S/o Sec dikoya 
Kui iyathiyjoda Hocse), Chetlat Island 
ff1 of Lakshad')eep 
\Vuiig 	csui 

 

la Ob r6r in the Depailment of 
Scicne & 1 cclno1ogy, 

Respo iid en t S 



App! icants 

Sr. & Ms.Daisy 1.Daniel) (By 

' ! 	Versus 
11 

The Administiatoi 
1JT fLakshd'eep, Kavarathi-682 555. 

2. 	Chairperson 
Village (Dwecp) Pancha'at, Agatti-682 557. 

3 
	

Chairperson: 
illage (Dw) Panchayath, Chetlat Island-682 554. 

The Jun•ioiSçiçtiflc Officer 
Deaitment 6i Science & Technology 

5 
	

The JuhiOi Sefitiic Officer 
I5epaitment of cience & Technology 
Aatti-682 55:7. 

6. 	Director ofaichayath 
Department of Panchayath 
Kavarathi 7 6182 555. 

(By Advocafe: N'1r.S,Radhakiishnan for RI 4,5 & 6) 

26 	OA )333/2O13 

:Piai. is,: 
S);Iia1unhi. 
Sâiianivapura,11<iltan 
Ukshàdwep 

K.Azhar 
S?o.Saycd BLITI 

1iyathI vocKitan 

A',Ahand 
S/o.K unhikoa 

i 

(By Advcate 	fo'tIHaiiiaj) 

•1 cL 	 h 
I 	 Versus 

Re s pon dents 

Applicants 



I 	Admuisti at 
Union1 i iiy'of Lakshadweep 
Kd\'dl i1.1.i 

2 	Diiectoi of Panchayats 
Union Ieuitoiy ofLakshadweep 
Kavai atti 

3 	Sub-Divisional Officet 
Kilian Island, Union Teu itoiy of Lakshadweep 
Kiltan.  

4. 	IDirector, 	I • 
Sciyics, 	.... 
U I of Lakshadweep, Kavai atti 	 Respondents 

(B),  Advoct: MrS .Rädhakrishnan) 

27. 	OA 344/2013;.. 

Kassim A 
S/o.Att4khya p,J) 
Allyathara .  iIouse, Androit 

2. 	JaIalUddin N 
/o Attakoya N P 

Ncngummida House, Andiott 

3 	Mohammed Hassan C F 
S/o:KiinhikoyaSVP 
EdayaldKal;Hioise, Andrott 

Mohammed Jkfeek C.K 
SJoY.oya.K. 0  
Chcriy.à Kakkanal House, Andrott 

Mdl iihed Kamaluddin M.K 
S./oS.ibaiud.din Pookoya Thangal 
Myankakkada I louse, Andrott 

M.ohm,d.Bsheer C 
S/n Po0

I..
koya 

I dykka! rouse, Andiott 

7 	Nooiul I-Iassan A 
S/q...a .IlaylyaIU.K 	. . 
Analada lilbuse, Andtol.t 



$ 	MuishidaBecgumCN 
D/o Late Shatisuddin Thangal 
C hemayath a1a1<ath, Andi ott 	 App! icants 

(By Advocate Mi K Gangesh) 

I 	I he Administiatoi 
Adniinisti nion of the Union Teit Itoty 
oiLakshádeei, Kavai'ãtti— 682 555 

2. 	Director of Pachayats 
Department OF . Panchayats 
Adm mi SU ation of the Union Tei i itory 
01 Lakshadwecp, Kavamatti —682 555 

3 	Dcpartqient of EFectriciy 
Union I'erm'itr of Lakshadweep 
Kavarathi- 682555 

4 	Vi! !clgc (Dv€ep) Panchayat 
A ndi ott I s1ad i cpm esented by its 
I xecuuve Off mcci - 682 552 	 Respondents 

(By Advocate Mi S Radhaki ishnan ) 

28. 	OA34SI)0I. 

I 	A y shorn m it C 
D/o 1-1a111sa, Ellachëtta i-louse, Agathi 

2 	13efathunm 	.P.V 
/o:Ktsrni:KQa;  an House, Agathi 

3 	KadecjaiP K 1. 

I)/o KQya 14san, Punal.ad House, Agathi 

4 	Abdul Mu{hahf'M K 
Sb Ana!<oya, Mayamkakada i-louse, Agathi 

 
S/o.Lat'e USäf 
Melai!!am I louse, Agathi 

iii6'yathu1Ia1vLK 	
0 

S/o.Abobbdcke.m Koyi V K 
J\4akkashikakaa House, Agathi 

7 	N4anooi 1 

•0 

I 	/ 



- 	 - 

. 

0 
0 

9 

NazerK 
S/o.Kidave . .: 
IKunni kath iyàpa.da I-louse, Agatlii 

ShovkathaliM 
S/o.UmmerB 
[v1 aiçayach 6da I:louse, Agathi 

Sad.M6haired K 
SIo.PookOya B' - 
kKepat[ 1-4ouse, Agathi 

aseeiP 
S/o.Muthalif K 
PaUiacla I louse, Agathi 

Abooackcr N.M 
o,AbduJ, Raliman F 
aies',Manzi1, Agathi 

i'bdI Salapi'.T.P 
C.P 

1 hekpithiya 111am, Agathi 

AfkoyKK; 
S/b,Mohamned Koya 
IK1<kada I -louse, Agathi 

Azhar C 
S/o. N/I ph a nined Koya T. P 
Challakkad 1-louse, Agathi 

i\oobackèr K 
Sjp.Siyed :lco'a T.P 
1Kaiithakapd I-louse, Agathi 

 
Sb .1 a lahnad Haj i 1K 



20. 

21 

22 

23 

24 

25 

26 

27. 

28 

29 

 

 

Koya P 
SIo.Jçunhikoya 
PonUooda 1-louse, Agathi 

Kamikoya K.I 
Abbobaclei: Koya 

Kamalmalmiyoda Puthiya 111am, Agathi 

Abdbbacker UP 
S/o.Ali Mohammed 
Uppatboda I louse, Agathi 

1adaçudhe5p V 
S/pa.! 

N4an71l, Agathi 

thi'odabuse, Agathi 

t-lidumbi N/l 
I)io.Attakoy' 
Marriyam Seviyoda House, Agathi 

Jailer A.P. 
S!o.SayedBuhari T.P 

11ous, Agathi 

M.P 

:11Iii Hbi.se, Agath i 

Ao.V1Uhukoya K 
Cheriyapppada House, Agathi 

4- 



S 

Naseer T.P 
S/o.IVluthalif 
T1?ekku Juhiya II lam, Agathi 

Ubaid U 
S/o.1-1amzi U 
Ummmerodachetta I-louse, Agathi 

yed Mohdmmed K.T 
S/o.Aboo SalaF 
Kalanthithiyoda House, Agathi 

hñdd PP 
S/o.Syqd. Mohammed 
Pthiiandaram I-louse, Agathi 

Abd:uIIaTh 
S Jo. F at Ii a h .Li Ia 
13iyashabiyoda House, Agathi 

1 lajaromma T.P 
D/o.i\bdul IKaderkoya P.0 
[hek.k Puth iyai I lam, Agathi 

JseeraFK 
D/b:K1)alid-I13 
1?hi! iikka 1-I6ue, Agathi 

11. 
	[3 

13iyashahioda: I-louse, Agathi 

Mwriyami L 
L/o.,Ummer c 
13ai.hath6di fibuse, Agathi II 



44 Roshna 
D/o Sayed Abdul Rahman 
I hachet 1)' 1 Iojsc, Agathi 

45 Sakkaiiya P® 
S/a liam7a K P 
Puthiya Put a I louse, Agathi 

46 Ceiiya.koya K 
/o. 	A ttkO'a 

Koodam H ous:é ,  Agathi 

47. Sho\.vkathali S 

S/o 1.ate Attaldya 
• 	 . Sailaniyoda 1louscAgathi 

48; Nisam.udhcéir V.1K 
S/o.Ilamza C.K (Lake) 
Vadak lKel1.Ilam, Agathi 

49 Chei.iya Koya A K 
Sb 	Kpya 1 

............................ inmnadaJ-louse 
Aathi 

50 fvlohammed Au C. P 
S/o. Kasmi Koya A 
fhlla.kapci 	House., Agathi 

SI. SivccIMohañmed K 
S /b YousiI A 
Kunnumpui am House, Agathi 

(By Advocate 1\'Ii K 13 Gangcsh) 

I 	\1cisus 

lhc Adndnistiatoi 
Adriin sUi 	ation of the Union Tei I itory 
ol I akshadwdep, Kavaratti - 682 555 

2 Department of Agi icultuic 
Union I cii itoi y of TTikshadweep, Kavai athi 
Rcpiesentcd by its Ditectot —682 555 

3 Diiecioi o1anchayats 
Depal tmcit of Panchayats 
Administiation of the Union Teiiitoiy 
ol I aksJadwcp, Kavatatli - 682 555 

Applicants 



I 
4. 	Village (1vee)Panchayat 

Agathi Islarid.resentéd by its 
Executive Officer - 682"554 	 Respondents 

(By AdvocateMi S Idhaknshnan) 

29. 0A346/20113 

Umrher Farook Shah 
S/o.Aboosala 
Malikakal 1-louse, Aminii 

P.A Sayedair 
SIo.l laiiizakdya 
Puthiya Asharbda House, Amini 

aahh I3gaii 
D/ô Ahamèd, 	Malikakal House, Amini 

Ahamedkoya 
S/o.Koyalddavu, Surambi House, Arnini 

Vliyahi P.0 
l)/o.Añthukoya Pal I iyachetta House, Arnini 

J3eebi M.P 

p/.lIams; r4al I ipura 1-louse, Kavaratti 

 
Ic) 'ttakoya, Vadakkilapura, 

Kaaratti 	 Applicants 

(By Advocate: Mr.K.I Gangesh) 

Versus 

I. 	£IhC Adminisrator 
Administiation of the Union Territory 

CUàkhádwecp Kävaratti - 682 555 

2 	I)iietoi of Panchayats 
I3epa1tmr\t of Panchayats 
Adiiiinisu tion of the Union Territoi y 
tl.khax'cep, Kavaratti —682 555 



J - 

I t' 

4I 	I 

3 	fA 	1t 	çhatibi
R.

Jc 	al4adweep 
iivai athipsened iy Director of Education - 682 

4 	Ii1Iage (Dweç) Panchayat 
Amini island rèpiesentd by its 

xcutive Officet - 681.553 

5 	Village (Dwe'ep) Panchayat 
Kavaratti Esland iepresented by its 
Excutiye Orflcei —682 555 

(By Advoëitp N4IS adhakrishnan) 

30 	Ok347/2O1, I  

uhaiabi P 
DIo Kunhikunhi 
Pa llichrn: 1Ise, .Kavaratti Island 

2 	Mahainoor M P 
10 l-lamzath' 
Molakeputa House, Kavaiatti Island 

3. 
I 

j'tfl 
I  

JbohWnd. 
Ulikhaithr Kavaratti Island 

I) 

4 	rninaPV l 
[)Io Manaf 
Puthiyaveedu, Kavaratti Island 

5 	SaiomrnaKP 
1)o Ibiahimkuty 

eelakoch ict -iiyapurarn 
Kvaratti Isld 

6 
II 

atti Island 

7 	Bb11A 	it 

/ 	 "..".:° 

vappada I-louse, Kavaratti Island 

8 	Beebi Aynepuia 

f)o Abduiahiman 
nepuia I-louse, Kavaratti Island 

- 

I 	I! 

555 

Respondents 



9 

I 	 .1 
IJ'l.l 	J .5 
I , 

RaIrnath BegU B 

	

EI/oJ\.Ii 	 I  
Baliyal 1 1 1Ouse lIavarai Island 

Sadihath V M 
1 

[)/o Valiya Abd.irahiman 
\/adakkumelac!iaClalTl, Kavaratti 

Rhiyarnbe F P 
Dro Aharnmd K P 
Tlott.thapui a, Kavaratti Is land 

Beelathumma B 
DIo Aboobackei 
Beeiamthoda, Kavaiatti Island 

 

 

iii 

12. 

Island 

 

Rähith Beegum P.P 
D/o.Attal K.P. 
Pochaiachepuia, Kavaratti Island 

P/laijanath 
I?Io Muthu Aynapuia 
Kithppajpepui a, Kavaratti Island 

(By Acyoae'T'4i I B Gangesh) 

Mersus 

I he Administrator 
Administi atidn of the Union Ten itory 
oIL akshadweep, Kavaratti - 682 555 

2 	Diicctoi (Scivices) 
Adrninistr.ton t the Union Ten itory 
of I akshadwep (Secretariat) 
KaVi atti— 621555 

(I 	 I 

3 	lDuectoi oflbdustiies 
Uiioi I cii Itory of Lakhadweep 
Kavaiathi iepescnted by the 
Directoi of Industries 

(By Advocate Mi S Radhakrishnan) 

App! icants 

Re span d e nt 



3. 	Anwar Hussain 
D/o.Essa 
Kottapura I-lOuse, Amini, 

4 	Sajitha Beegürn 
DIo Sayeed Abdulla Koya 
3eIi House, Amini 

Han &dathbL: 
D/o Sh a ikoyà 

Monakkallachetta House, Amini 

11 4assaihai 	II 
S/o.Mohammed 
Altmmechctt I-louse, Amini 

k.C1Nar 
S/o.Ijlaiiia 
KulLVadacI1ctta I-louse, Amini 	 Applicants 

(ByAd\)dc: 	1E3 Gangesh) 

Versus 

The Administrator 
Administration of the Union Territory 
of Làkhadweep, Kavai:atti - 682 555 

l)iréctor of' Panchayats' 
1?60.ärtrne1t ofPanchayats 
Arninitratibn of the Union Territory 

i682 555 
I 	

- 

itn-ent olEducation 
Uriibn Tei'ritOry of Lak$hadweep 
Kavaratkii represented by 
D:ec.or ofEdication T  682 555 



. 	
1.: 	•. 	

: : 	 • 	 • 	 • 	 - 	 . 

fl•I'' 	 '; 	 ;rJ 

R 	
0 'T a" c 	4t 

Ariirn Islan 	pntd by its 

	

82554 	 Respondents 

(By Advoate 	adhakthri an ) 

32 0A35012013 

Maharnrhed }{asan 
Sb Abdul Kada 
Mohapurakkad House, Andrott 

2 	Abdu! Hasan 
Sb Attakoya 
Kaithatt Hous, Andrott 

3.ayed'Mohaii.iiied 	s 
Io.Aboosala• 

i<:archetta I-Iose, Androt.t 

MoiimdE1 ussai 
.Sbo..Mohamrne1. 
lappathiyoda House, Andrott 

 rjuddeen 	I  
Sbooy'aftirhi lçoya 

	

Tcacaouse, AndFott 	 Applicants 

(By Ayocate Mr KB Gangesh) 

• 
Versus 

1 he Arnirnsçatoi 
Adrnirnstiation of the Union Territory 
of Lakshadweep, Kavaatti - 682 555 

2 	birectoi oIP(anch?yats 
epartieiiit of Panchayats 

iitrticn of the Union Terntory 

	

55 	
I 

3 	District Paniyat 
Kavaratti epkeried by its Chief Executive Officer-682 555 

4. 	Vi 1lag (.Dwp).páncyat 
Androti. Island represented by its 

	

riive flfr 68554 	 Respondents 

(By Advoca Mi S adhakrshnan) 

.: 



tl 	ji • 
33 	0A351/261 II  

1 	Mohammed Hussain 
S/Q lndheen K C 
I3ilutheth House, AndioIX 

I 

2 	Sa1ahudJeer 
/o MutFiukôya 

Kunthathalami-louse, Andrott 

Flassan 
S/o.Att akOy. . 

Kunjanttichett Andrott 

Yousaf 
S/q..Ppckoya 
Puthiya Eddi:yákkal HoUse, Amini. 	 Applicants 

(By Advocate Mr K B Gangesh) 

Versus 

I 	i11e Adiinitrtor 
AdhinistâUôn of the Union Terntory 
bçL kshadweep, Kavaratti —682 555 

2 	Director of Panchayats 
I?epartrnent of Panchay)ats 

drn1nIstratlQn of the Union Territory 
p £ L.akshadweep ep
K' atti --.682 555 

3 	Drtment o Women & Child Development 
riçrn '1 eririfory of Lakshadweep 

KaVathi ' 
Reprsent?d y its Diredtor 682 555 

4 	Vi1lage (Dweep) Panchayat 
Aridrtt Island represented by its 
ExeátiveOffier 682 554 

5 

	

	Village (Dwep) Paenciayat 
Amiri Islarid i epi esented by its 
}eutiv Of ticcr - 682 553 	 Respondents 

j1•  

(By 

34 

r' 



1 	

J. 

Moharnrned!iyaz çi4 
$io PQVr jl 

2 	Mohamm&1 Mhroo 

Neelathpura Huse,Ahdrott 

3 	Mansoor Alt 
S/o.Muthukoya.• 
Pentmve1ipLiraHoise Andrott 

4. 	MOhammed F.1sal 
S.$idceçqu 
Makkct 1-louse, Andrott 

(By Advocate 1KB Gangesh) 

Versus 

1 	he Administiator 
Administiation of the Union Territory 
of Lakshadweep, Kavaratti - 682 555 

2. 	.P.çp.tei,d1Apimnal Husbandry. 
Union 1 cii itoly of Lakshadweep, Kavarathi 
Represeptedby ts I)irector - 682 555 

3 	recrp 	nchayats 
bo'ii'nrit f Pihayats 
Adrhnist1tion of the IJnion Territory 
olLakshdweep 
Kavatathi —682555 

4 	Ti1lage (Dweep) Panchayat 
Andrott Island represented by its 
Executive Officei - 682 554 

(By Advocate Mi SRadhakrishnan) 

35 OA353/2i 

sj 

M 1< i4'k eh I 
.................... 

y4in kkkáda I-Iou s, Agatt 1 

Applicants 

Respondents 



3 	TPAhr'nad 
S/d.M.;Yous H 

Thekkputhiya Veedil, Agatti 

K.P.Hornzakoyä 
S/o.Aboobacker 
Karnalmalmiyoda Puthiya 111am House, Agatti. 

K.Showkathali 
S/o.Syclubukhari 
Koridinbda 1-Iquse, Agatti 

1.811arafudhc6n1  
Sb.. Urniier Ella 
I36eyakutiy6da House, Agatti 

V.K.MohamrndMi.iktr 
S/.Abdu1la koya 
Vadakk Kunninarnel House, Agatti 

Abdol Rahiman, 
S/p.I)iddeque 
Ilra Hos9 Agau 	 Applicants 

I 

(By Advo 	B Gangesh) 

- 	 r-i 	 • 

Versus 

hè:Adniütor 
Adiinistratiôh of the Union Territory 
cf Uakshadweëp, Kavarätti - 682 555 

2. 	 Husbandry 

Yniob 	Lakshadweep, Kavarathi 
Reprsenfed/ its Director - 682 555 
1 	:4 

S 	
S 

3 	Th;reco of?nchayats 
1Dpartii9t ~ Pnchayats 
Adñinistitin of the Upion Territory 
Ua hdep: , 

Kvaratti -- 682. 555 

4 	Village (Dw 	Panchyat 
Agatti Island represented by its 
Execmive Or - 68 553 	S 	 Respondents ff1  



App! icant 

C 

The'Diector (Services) 
Adrninistrtibnof the Union Territory 
cyl' Lakshadwp (Secretariat), 
Kavaaiti - 682555. 

OcpartmeitçiAgricuItue 
inreriitotjof Lakshadweep, 

KavatàthL1- 62 555. 
Reprsnted b' its Diredtor. 

(By Advpçt Mr.: S. 1dhakri;shnan) 

37. OA 35512O 13 

Muthukoya 
S/c.Shiko'a 

I 1blii;S, Andrott 

tIi; 
/o7Asinai 	1 

1ddue, Andrott 

(By Aà: 14ik;bCjañgsh) 

Verss 

1. 	The Adrninisi.rar 
° Admin°ira ttin oF the Union Territory 
hi Lakhadwe; Kavaratti - 682 555 

Respondents 

App! icants 



•::, 

2. 	I).ireclor o [ PancThayats, 
Departftient oiPa'nhayats 
Administration of the Union Territory 
of Lakshadweep 
Kaviatti - 682 555 

3 	Duecto f l .  Iort, Shipping & Aviation 
Union 1 en itoiy of Lakshadweep, Kavarathi-682 555 

4. 	Village (Dweep) Paiichayat 
• Androu Island represented by its 
Executive Officer - 682. 554 Respondents 

(By Ad.'qcate: Mr.S Radhakrishnan) 

38. OA 356/2013 

1-Iajai:omrnabi.: 
D/o.Koya Ki1aye M 
Th;ithiapdiou's, Kalpeni 

L 	• : • 	• 
MK.C.heniyakpya I 
S/ohaId Koya :Hj i 
•Mathi i kk a.kad House, Kal peni 

(By Advoëate: M.rK.l'3 Gangesh) 

Vrsüs 

I he Adrn liii sti aloi 
Adrninistiatidn o 	U f the nion Terntory 
p)alsiweep, Kavaiatti - 682 555 

2 	t)ièo1 ofnchayat 

J?epartrh9nt th Panchayats 
rnsti ation of the Union Territory 

c Lakshadwep 
Kavaratti - 682555 

VilTh (Dw j) Pichayat 
Kalpeni Island :iepnset'ed by its 
executive OfIier 2 68 552 

(By A4vocate M4i S Radhki ishnan) 

39 	bA 37I2O13 	I  

A K Abdul Salani 
S/b CFriyalcoya 

141 	 4 	 1 

Applicants 

Respondents 



'H 
AlikakadaKa!pni 

H 

2. 
S/oS 	 ii 
Ivacdur, 1M1 0ti 

3p 'Sakeer Hussw 
Sb Mohamme1 Koya 
:lj chjth.Ho ': Kalpéni 

4. 	Abdul L a thëef :  

Sbo.Pallath Kurhi Koya 
NenempappadI-Louse, Kalpeni 

5 	Attakoya 
/o Kasmi 1pya 

Kunhipuvakcji' House, Kalpeni 

6 	Abd1Naser 
,S/9 Muthu K oya 

Malrnlkdkada 0".ouse,  Kalpeni 

7. 	M.KKha1e::, 
Sto.jlamza..  Ko.yd 
Malmikakada House, Kalpeni 

8 	Mohammd Jaser 
Sb Mohammed Koya 
Peechiyat{ House, Kalpeni 

I 	I 

Mablfl. 
/o Sh'ai Kda 

I.Viam. 	House Kalpeni 

Cheriya Koya 	I  
Sb Ahmed 
Nediyam 1 louse, K ilpeni 

4iimdK'Oya 
So Kunh Koy 
Chciyapuikad 'House, Kalpeni 

12 	Aboaker1 

K,a1c}iiidda iTh ' 	use Kalpeni 

13 	k'asiii,k ya, 
/o Kunhi Koya 

Mathi IkadanI Ia! House?  Kalpeni 

I 



P 	 Jr 1 

65 II 	1 	p 
I 	 1111 

;•: 

p 1  
p I 

14 

	

•k'i 	 Kalpeni 
'p 

15 	AbduiHakeern 
Sb çheriya Koya 
Melachedain 1-louse, Kalpeni 

16 	Hajirommabi 
1)10 Kasmi Koy 
Akkara House Kalperii 

17 	Huthairath 
D/oAbbas 
Aia!a1ai Hode,Ka1peni 

18 	tasheed 
S'/o. Koyamnia 
Manjiyenarn House, Kalpeni 

19 	Abdul Gafoo 
Sb Kasmi (oya 
Kadapui athaillam House, Kalpeni 

0. 

20 	 I  
SIpPoo1co 
Me1:aehdain I4oüse,, Kalpeni 

I1I 	
I  

21 	fISafiya ii 
DTh Moosa k C 
Puthiyaputa House, Kalpeni 

(By Advocat Mr K 1 Gangesh) 

Versus 

11h Adininisti 1citor 
of the 1Jnion Territory 

df'Lakhdweep Kavarathi - 682 555 

I5arner of Agi iculture 
Uritbn 11 eirltojiy of Lakshadweep, Kavarathi 
Represnted by its Director 

Directoi of Panchayats 
Depat trnent fPanchayats 
Administi ation of the Union Territory 
of I akshadweep, Kavaratti 

41 

2. 

3 

Applicants 



Respondents 

Applicant 

. 

(By Ms.Shahna Karthikeyan). 

Versus 

I. 	Vijiage (Dweep) Panch.yath 
Arnniilsland 
Rrercdby the. Ch4ir Person 
Pin-682 552 

Secretry 
Department of Panchayath, Kavarathi 

Director 
Frnpl9yrnent.  and Training 
1Jnin territory of Lakshadweep 
Kavarathi 

(By AdvO;;atc.Mr.SRadl1akrishnan for R 2&3) 

41 	OA9i2O13 I  

MuthuJ4oya 	ii 
Mampurafn I-1oiis 
Arnini 1s.1nd; Lakhadweep 

(By Adv"'Okatel. MSIS4ahnq Karthikeyan) 

• • 	Versus 

1. 	i 1ag( Dwep) Panchayath 
Arirni 1land 
Rerse.nte.d bthe Chair Person 
Pu1LT 82 552 

2 	Seciety 	I 

bpitment of !anchayath 
Kavatathi —682 555 

Respondents 

Applicant 



G7 
— 	 .•..r 	. V.., 	•ji 

w 	 I 

3 
i. 

Içqtr1 	I 	(cb  

tJnør 'territçyI of Laksladweep 
K'áthi- 681555 	 Respondents 

(By Advocate Mr S Radhakrihnan for R 2&3) 

42 0A362/2013 

Rabeehathülla BR :, aged 35 y:ars; 
Sb. MohmmedKoya T.N., 
Labourei, Kiltan, Residing at Valiyapura House, 
Kiltan Island. 	. 	.. 	I .. 

(By Advoate Sti P V Mohapan) 

Versus 

 

I .......of Lakshad . ! eep, 
Kavarátti6S2: 5.5, 
Fiectrical.I)ivision, Kavarathy. 

.Dir.ector ofPancii.ayat , . 
Department b f Panchayat, 
Adn).1IsI ation ipf  UT of Lakshadweep, 
KraUi - 682 555 

3 	ThiEcecutive Officer, 
i11g I)wep Panchayat, Kiltan-682 557 

(By Advocate Sii S adhakrishnan) 

43 0A363(2013 

Yaser Arafath M Y , aged 28 years, 
Sb E SeedikoyaLabburer, Animal 

Respondents 

Applicant 

Husb 
Eday 

(By I 

2. 

ltar, Resid . ng at Moulana 

s1.ricL.. 

V ohanan) 

II 	
Versus 

Th Adrninitator.,c 
.../. 	:. iI<.. U i ot Lakshdweep, 

K(avalal7tl-682 555 

Drector of Panchayat, 

Veed, 
Applicant 



Department 9Panchayat, 
Administration of UT f7Lakshadweep, 
Kavratti - 682 55 

3 	The VeteiinaryiAssistn Surgeon, 
Office of the Vterina?y Assistant Surgeon, 
(Animal 1-Iusbandry Uhit), 
Kiltan [:sland, Lkshaç1wep -682  557 

4 	ihe Chaitperson, Villag&Dweep Panchayat, 
Ki1tan - 682 557 

[By Advocate Sii S Radhakrishnan (R1-3)] 

44 0A364/2013 

Abdul QibishS/o. Sinui Abid P., aged 27 years, 
MaiikakaJ,.Kiltap,I.L of Lakshadweep, working as 
Casual Labouiei, (Iive Stock Inspectors Trained Labour), 
Animal 1 lushandiy Depaitment, U.T.of Lakshadweep, 
Kavaiathi 

(By Advocate 1M' s IDaisy I Daniel) 
... 	,.. 

l 
Versus 

ii 

1 The Administiator, 
Union Teiiitoiy of Laidhadweep, 
Ka'arathi-82 555 	I  

2 	Chairpet son, Village (Dweep) Panchayat, 
Kiltan 682 557 

3 	bue'ctçi of Animal HusIandry, 
U t 011 hakshadwep, Kavarathi - 682 555 

4 	Ilrtor oflachaath Department of Panchayath, 
Ka'aiathi r682 5155 

[By Advcatc Sri S aahaishnan (Ri, 3 & 4)] 

45 OANo 36612013 

Mohammed Kasim 
Sb Sa,'ced 
kanrupuia Hou'e 
:iVidi'ott.. 

2 	Mharnrnd 1 lussain K C 

I l 	C 	 I 

Respondents 

Applicant 

Respondents 

. 



69 

S/b. Atakidavë 
Kunjhanatti (lta 1:{6use 
Andrott; : 

3 Mohammed Nilarn 
Sb 	I-Tm'akoya 
Pachalarn House 
And.rott 

(By AdvocatMr. K.B. Gane$h) 

Versus 

 The Administrator, 
Adi 	inistrat.ipnf the Union Territory 
of L.akshadweep, Kävaràthi - 682 555. 

 'l'he I)iëctor 	iPanchaiats 
Department.c.f' Panchayats 
Administiation of the Union Territory 

Kavaratti - 682 555. 

3 I 61haiweep Development Corporation Ltd, 
P6d Contrdl 1T'er , Andrott - 682 554 
Rep.reented by, its Offiq,6r in charge. 

 Directorate or  Art & Culture 
Adiinisti:a1ibn of the Union Territory 
of I akshadwcep Kavaratti - 682 555 
Represented by its Dirëtor. 

 I)ftecfdr 6fAgicylture.; 
I?eparttpenh of Agi icuI.uie 
Amitiio11of the tjn ion Territory 
cfLikshadweep, iavardtti - 682 555 

6 Village (tveep) Panchayat 
Andiot Island Iep1csentd by its 
i-xecutivé dffier— 682 554. 

(By Advocate Mt S Radhakrishnan) 

46 0A368/2013 

Nallakoya, agpd37 yeais, Sb 	Pookunni A, 
1uthiy 	Clttapckada I-louse, Andrott 

2 Ma,4d 	l years, S/o. Sheikoya 
KaUn 1et! 1Iouse;Ad1ott 

1 	, 	 I 

Applicants 

Respondents 

Thangal, 



10 

3 	S4'ed M9 	nedShhbudheen Thangal, aged 28 years, 
SI S ioST14 1Kdhdeth House, Andrott 

4 	Mohmtii'ed 	id Sthaaged 23 years, 
Sb 'SFieikoa "1 hanaI,' Kandeth House, Andi Ott 

5 	MoharPmed Salim, aged 44 years, Sb Kidave A, 
Panchanal House, Andtott 

hair,aed.32 eaPs, Stö. Muthu, 
Puleenakeel Hoe,- Kavaratti. 

Abdulbari, agd34.years, Sb. Hamza Koy, 
NakkajHdse, Amiii. 

aied Koya äd 44 years, 	 Sb. Pookoya, 
Meelacheri House, An?ini 	 Applicants 

(By Adocate Sri K 13 Gngsh) 

I 	
Versus 

I. 	The .Administrtor,. 	.1 
Administi ation of the Uiion Territory of Lakshadweep, 
Kavaratti-682:555, 

2 	Diiectoi fParichayts M. 

I5epatmcnt o1 P anchaats, 
A1inipi stàti on of the Union Territory of Lakshadweep, 

Kav4atti -62  555 
(H '( 

3 	I)artrnent of Agricultiire, Union Territory of Lakshadweep, 
Kavaidthi, Iepresented by its Director - 682 555 

4. 	VI11ge (p) Pancayat, Andrott Island, 
rpresé.nted 	 Officer - 682 554. 

5 	Village (Dw'eepPnchayat, 
Kavaratti Island, iepres'ented by its 
Executive Officei 682 555 

6 	i 1 lage (Dweep)(*-.'anchayat, 
by its 

Leth'e Ofic 	 Respondents 

I 

 



7] 

1. S1feeker, aged 	2 years S(. Sayed Mohammed, 
Ma1ivai3ura 1-1ou, Andrtt 

2 Mohammed Naser, aged 44 years, Sayed Ismail, 
Kerakkada House, Andrdtt 

3 M9hammed 1-lussain, aged 48 years, S/o. Nalla Koya, 
Pallipputa house 	dr , Anoth 

4. Kunhi s:ethikoy'á, aged 51 years, Sb. Muneer, 
Puthiyath House, Andrott 

5 Cheiiyakoya, aged 32 years, Sb 	Nallakoya, 
}erumpa11y House, Andrott 

6 NoruI Ameen, aged 36years, S/o. Shaikoya, 
PañdathPuthi.yaPura House, Andrott. 

 F1aiiizakoya, 	g&d 52 years, Sb. Koya Kidave, 
Chekkarakkad House, Andrott 

 Mohariimed 1ain,agd 37 years, Sb. Ahammed, 
Aynada Chetta Hotse, Andrott 

9 
.... 

u1airnan, aged 	3 	ars S/o. Nalla Koya, 
4ppilf-pa 	Hpust, Andrott 

10 Mohthnied Ilussain, aged 30 years, S/o Pookoya, 
Pattakal 1Kafl House', Andrott 

11 Mohammed Iasim A , aged 39 years, S/o. Yousuf,  
Ammelam IToue, Andrott 

12 Pookoya, aged 45 years,Sbo Sayed Koya, 
Kunnel 1 louse, Andrott 

13 see, 	ed Al years, Sb 	Koyamma A, 
Pandar.th Hou, Andott . 

14 

A 

.1y1 	 I 

aged 34 years, Sb 	Thang Koya, 
çeey I tattam, Pokkad4 House, Andrott 

15 ied §hihabidhin, ad 32 years, Sb 	Koyamma Koya, 
Shaikkinte 	eeth1 Padipura, Andrott 

16 Mohanmed1izwan Ali, aged 27 years, Sb 	Kunhiseethi Koya, 
Putharnmadahouse, Andrott 



• 	f 	: 	 . 1;.- 
s t 

71 

1 7 	Soudabi K C 
L' 

aged 29 years, D/o Attakoya, 
Kudambattu, heriyapura House, Andrott 

18. Moharñmed Kairn, age443 years, S/o. Sayed Mohammed, 
Pappet FTous, Andrbtt 

9 	Kareem, aged 28 years, Sb Koyammakoya, 
Aliyathara House, Adiiott' 

(By Advocate Sii KB Gangeh) 

Versus 

ihe Administiator, 
Administration of the Union Territory of Lakshadweep, 
Ka'arätti-6855. 

2 	I)iiectoi of Panchayats, 
I)cpartment of Panchayats, 
Administiation of the Union Territory of Lakshadweep, 

Applicants 

2 

3. 

ri, 

5. 

7 

Kavaratti - ~ ; 6.9,2 555 

\i!1a,ge (Dveej) Panc.hayat, Andrott Island, 
repsnt&i by'its Eeutive Officer - 682 554 

Advocate Sri S' Radhakrishnan) 

OA 370/2011' 

Aboobackei, aged 35 years, S/o. Ukkas, 
K,unhibiyoda I-louse, Kavaratti 

Muthafa, ad1 36 year, S/o. Hamzath, 
tl1anapurj10use, Ka\'aratti 

,•, .••. ..I ..... 

	

'J 	I 

zil'oo 	37 yasi,  S/o. Koyamma, 
Chijthçda fl}ou, Kavaratti 

,Sharneena ed 30 years, Dbo Khamar Khan, 
Sainabiyoda Hquse, Kavaratti 

. 	 : 
Ayshabi, agd'36 years, DIo Hamzath, 
Keel akochaur 1Ous, Kavaratti 

Shameena, agd 36 years, Dbo Ibnu Maja, 
VahyaliHôu, 1(avàratti 

Moi1at, âed 36 y1ears, bi0 Harnzath, 

	

FThdi FIpu 	Kavartti 
•1' 

3. 

(By 

RI 

Respondents 



S 	S 	 13 

8. 	RmlaI3cegun aged 4years, DIo. 
Muthibi.'oda Iouse, Kiaratti. 

9 	Mujeeb Rahman, agd 38 yeats, Sb 
' Monaput dkad House, Kavaiatti 

(By Ady0catç: 1 Sri K.I3. Gangeh) 

Kasm I, 

Abdul Khader, 
Applicants 

Versus 

The Adminitiaor, 
Administraikmi the Union Territory of Lakshadweep, 
Kavaratti-682 55. 

2 	Dii cctoi or Panchayats, 
epa itmcnt o 1) 	f Panchayats, 

Administi auon of the Union [ci ritoly of Lakshadweep, 
Kavatatti - 82555 

3 	t)itcctot ate ofJ\iIcdicaI and Health Set vices, 
Union I u i itoty ol Lakshadweep, Kavat athi, 
RejDrcsnted by.it Ditctor - 682 555. 

v
I liage (1)wep) Panchayat, 

Kavaratti Is1nd represented by its 
lxecutive Omcr— 682 555. 

\'illagc (I)wee) Panchayat, 
Andrott1sInd, rept:cscnted by its 
1xccuUic OfTider - 682 554. 

(By Advocte FSII 	Radhaki ishnan) 

49. OA371/2013 S  

I. 	P Naser, aged 35 ears, S/o Kunhikunhi, 
Pallicham House, Kava'ratti. 

2. 	P.!. Nasecr,pged 32 yars, Sb 1-Iarnzath, 
l'uthiya' 111am, Kavaratti. 

3 	P jamla l3Lcgum, agcJ 34 years, Dbo Kunhi 
160VUifldc1 I louse, Kavaratti 

4 	P V Aboohackci, aged 36 years, S/o Muthu 
1Uiy '/eçdu. 1ãaràti. 

Koya, 

Koya, 

Respondents 



• 	 . 

H 
5 
	

Shabana Bcegum aged 24 year, D/o Au, 
1 7,  hekk MW 111am, Ka'aatti 

Su1Ltt, 	43 ycal's, DIo Kojan, 
Puthiya 1.1 lainç1Ka'varatti. 

7 
	

Abdul Rciik, aged 28 ycars, Sb Mul!akoya, 
SaràhiyodaIos Kak'äratti. 

(By Advocate: Sri K.F. Ganesh) . 

Versus 

1 The Adininistra1'0'1* ,, 
Administi ation of the 
Union...ftrritoi.y.of Lakhadweep, Kavaratti. 

2 	1)epai tmcnt qfiAnifiial Husbandry, 
Union Icrritcyo F. Lakhadweep, Kavaratti 
i;epresentcd by its Director. 

3. 	Director o f Parhayats, 
DeparmenU of Pa'nchayats, 
Administrationof the 
Unionlerritory ôl Lakhadweep, 
iKavaratti, 

4 	Villagc (Dwcep) Panchayat, 
Kavaiatti Island icpiescnted by its 
Eëütk'e oirir. 

(By Advocate Si i S Radhakrishnan) 

50. O.A No. 37/1 

Jimaludhccn, Sb Abdulla U C 
Mudakkiyod 1l.ue,: 
Kadamat. 

(By Advocatc Mi K 13 (ingcsh) 

Vci1 sus 

I 	I hc AdmInitiLato1, 

Administi ilion 1of the Union 1 errltory 
bF Ukhad 	1àvarathi - 682 555. 

2. 	'[heDireclo (Srvices) 
Administi ation oIthc Union Ten itoiy 

I 

Applicants 

Respondents 

App! leant 
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of Lakshadwec'p (Secretariat), 
Kavaratti - 682 555. 

3. 	Department of Weights & Measurers 
Union Territory of Lakshadweep, 
Kavarathi 682 555. 
Represented by its irector. 

(By Advocate Mr. S. Radhakrishnan) 

51. OA 373/201.3 

Abdul Saleem, ag1 32 years, S/o Nallakoya, 
Ummerthakka.da House, Andrott. 

M.M. Mohammed lqbal, aged 37 years, 
S/o Migdad, Meelad Manzil, Andrott. 

(By Advocate: Sri K.B. Gangesh) 

Versus 

1 . 	The Administratot, 
Administration of the 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

2. 	Director of Panchayats, 
Department of Panchayats, 
Administration of the 
Union lerritory of Lakshadweep, 
Kavaratti,-682555 

Department of Science & Technology, 
Union Territory of Lakshadweep, Kavaratti 
represented by its Director.-682555 

hnvironmenl. Warden, 
Department of Environment & Forests, 
Andrott-682 554. 

Village (Dweep) Panchayat, 
Androth Island represented by its 
Executive Ofr62 54. 

(By Advocate: Sri S. Radhakrishnan) 

Respondents 

Applicants 

Respondents 
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52. O.A No.38012013 

Nasar P. Muharnmed Nasar 
Sb. Na!lakoya., 
Puthiyath House, Androth Island 
Union Territory of Lakshadweep - 682 55 1. 

(By Advocate Mr. E.C. Bineesh) 

Versus 

I. 	The Administrator, 
Union Territory of Lakshadweep, 
Kavarathi Island - 682 555. 

The Director (Services) 
Administration of the Union Territory 
of Lakshadweep (Secretariat Establishment Section), 
Kavaratti Island - 682 555. 

Director of Panehayats 
Union Territory of Lakshadweep 
Kavaratti Island - 682 555. 

The Director 
Agricultural Department 
Union Territory of Lakshadweep 
Kavaratti Lland - 682 555. 

Plant Protection Officer 
Office of the Plant Protection Officer 
Androth, Union Territry of 
Lakshadweep - 682 55.7. 

(By Advocate Mr. S. iadhakrishnan) 

53. 0 A 38112013. 

B. Saidali, S/o late Mohammed Koya 
Palliyachtta, Bandayam House, 
Agatti Island, Union Territory of Lakshadweep. 

K. Muharnrned Rafeek, aged 42 years, 
S/o late Muthükoya, Kattampalli Poomada, 
Kalkkandiyoda HOuse, Agatti Island, 
Union Territory of Lakshadweep.. 

K.G. Jaii ,. 	d 4 0 years, 
S/o la.te Un n'er Mátiyat:hoda Kandawargothi House, 
Agatti Islnd, I.Jnicn Territory of Lakshadweep. 

Applicant 

Respondents 



. 	 . 	 77 

4. 	T.K. Sarommabi, Aged 36 years, D/o late Kunhikoya 
Keelaillam Thekkee1apura House, Agatti Island, 
Union Territory of Lakshadweep. 	 Applicants 

(By Advocate: Sri N. Anilkuinar) 

Versus 

1 . 

 

The Administrator, 
Union Territory of Lakshadweep, Kavaratti. 

The Chairperson, Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep. 

The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep. 

The Director of Panchayat, 
I)epartment of Panchayat, Kavaratiti., 
Union Territory of Lakshadweep. 

The Executive Officer/Special Officer, 
Village (Dweep) Panchayat, Agatti Island 
Union Territory of Lakshadweep. 

The I)eputy Collector/ASO, Agatti Island, 
Union Territory of Lakshadweep. 

The Social Welfare Inspector, 
Women & Chief Development Office, 
Agatti Island, 

	

Union Territory of Lakshadweep. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (R.I,3 to 7)) 

54. OA 384/2.013 

	

• 1. 	Ishaque A.C., aged 35, Sb. Junies T., 
Bus Helper, District Panchayat, Kiltan, 
Residing at Arakkala Chetta I-louse, 
Kiltan Island, UT of Lakshadweep. 

	

2. 	Abdul Rasak K.C., aged 37, 
Sb. Kasmikoya P.P., Bus Driver, 
I)istrict Panchayat, Kiltan, 
Residing at Kattichetta I-louse, 
Ki han Island, UT of Lakshadweep. 
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3. 	Noorulla S.M.,, aged 39, Sb. Late P.S. Kunhirnon, 
Bus Cleanei,IDistrict Panchayat, Kiltan, 
Residing at Sife Manzil, Kiltan Island, 
UT oLakshadweep. 

(By Advocate: Sri P.V. Mphanan) 

Versus 
I . 	The Administrator, 

UT of Lak.shadwep, 
Kavaratti-682 555. 

Director of Panchayat, 
Department of Panchayat, 
AdministratiOn of UT of Lakshathveep, 
Kavaratti - 682 555. 

Chief Executive Officer, 
District Panchayat, Kavaratti - 682 555. 

(By Advocate: Sri S. Ra'dhakrishnan) 

55. OA 386/2013 

Applicants 

Respondents 

Jahathali P.P., aged 33 years, Sb. B.C. Udurnan, 
Puthiyapura, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

A. Ismail, aged 45 years, Sb. Eassa, Andrati Yoada, 
Amini Is1and; Union Territory of Lakshadweep, Pin —682 552. 

Khalid Unnam, aged 40 years, Sb. Mohammed Puthurnamachetta, 
Arnini Island; Union Territory of Lakshadweep, Pin —682 552. 

Moosa Peechandam, aged 38 years, Sb. Abdul Khader, 
Mannathachetta, Am mi Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Amanul!a A.M., aged 33 years, Sb. Kunju Koorumel, 
Amini Island, Union Territory of Lakshadweep, 
Pin —682 552. 

Khalid A.P.., aged 35 years, Sb. Alimohammed, Aliyachetta, 
Amini 1slandUniôn Territory of Lakshadweep, Pin —682 55. 

Jafeerulla p.C., aged 25 years, S/O. Rid.ve Naduvatta Chetta, 
Amini Island, Union Territory of I.akshadweep, Pin - 682 552; 
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Abdul Salar.A., aged 38 years, Sb. Khader Thottanada, 
Aminipura, Ahiini Island, Union Territory of Lakshadweep, 
Pin —682 552 

Noorul Hassañ K.K., aged 38 years, Sb. Abusala Kochu Kannada, 
Kallakakkat, A.mini Island, Union Territory of Lakshadweep, 
Pin-682552•. 

Jalal B.M., aged 31 years, Sb. Khader T., Bahija Manzil, 
Thattanoda, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

NajeebA.., aged 31, Sb. KidavuT.C., 
Ayeshera, Amini Island, Union Territory of 
Lakshadwee, Pin - 682 5.52. 

Nafesath U., aged 35 years, Dbo. Eassa Kottappura, 
Unnam, Amini Island, Union Territory of Lakshadwee, 
Pin - 682 552. 	 Applicants. 

(By Advocate: Sri Shiraz Bhava V.S.) 

Versus 

The Union Thrritory of Lakshadweep, 
Kavarathi - 682 555, 
represented by its Administrator. 

The Director of Panchayaths, 
Department of Pa.nchayaths, 
Administration of the Union Territory of Lakshadweep, 
Kavarathi - 682 555. 

The District Panchayath, Amini, rep. by its Executive Officer, 
Amini Island, UniOn Territory of Lakshadweep, Pin —682 555. 

The Village (Dweep) Panchayath, Arnini Island, 
Union Territory of Lakshadweep, Pin— 682 555, 
Represented }.iy its 1ixecxtive Officer. 	 Respondents 

(By Advocate: Sri S Radhakrishnan) 

56. OA 388/2013 

P.P. Amanula, aged 3- 8 yars, Sb. Sayed 
Mohammed P.1K., Puthiya Pandaram, Kiltan. 

Mubaraka Bahu, aged 27 years, Dbo. Ibrahim, 
C. Lavanakkal House, Andrott. 



eo 	 . 

3. 	K. Sajeedkha.n, aged 26 years, Sb. Cheriyakoya, 
Kunnel 1-louse, Arnini. 	 Applicants 

(By Advocate: Sri K.B. G anges h) 

Versus 

TheAdministtor, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Director of Panchayats, Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

I)epartment of Animal Husbandry, Administration of the 
Union Territory of Lakshadweep, Kavaratti, represented by is 
Director - 682 555. 

Assistant Settlement Officer, 
Amini Island - 682 554. 

Village (I)wp) Panchayat, 
Kiltan Island, eresented by its Executive Officer-682 552. 

Village (Dweep) Pa.nchayat, 
Andrott Island, represented by its Executive Officer-682 553. 

Village (Dwee'p) Panchayat, Arnini Island, 
represented by its Executive Officer - 682 554. 

(By Advocate: Sri S. Radhakrishnan) 

57. 0A390/2013 

C.N. Abdul T:akem, aged 38 years, Sb. Koya, 
Cheniyannallal I-lOuse, Kalpeni. 

K.I. CheniyakyaK.C., aged 48 yats, Sb. PookOya., 
Karupathaillam Hous, Kalpeni. 

K.K.Sadique.Ali, aged 44 years, Sb. Mohammed C.P., 
Konhankakkàda l -iouse,Kalpeni. 

C.N. I-labusabi, aged 50 years, Dbo. Attakoya, 
Cheniyannal la! Huse, Kalpeni. 

Hameedabi, aged 41 years, Dbo. Ramalan, 

Respondents 



Pakkath Ilouse, Kalpeni. 

6, 	A.T. Sheemabi, 42 years, D/o. Hamzakoya, 
Athanam Thttam House, Kalpeni. 

7 	A K Muthubi, aged 53 yeais, D/o Cheriyakoya, 
Alikakkada House, Kalpeni. 

8, 	K.K. 1-labusabi, aged 42years, D/o. Sayed Mohammed Koya, 
Kandarnkalam House, Kalpeni. 

Bambathi, aged 43 years, D/o. Ahammed P., 
Chadachiyoda House, Kalpeni. 

Abdul Saleem M., aged 34 years, Sb. Mohammed A.K., 
Manjiyanam Hcuse,Kalpeni. 

1. 	Naseerna M.P., aged 33 years, DIo. Mohammed K.P., 
Mayamkakkapua House, Kalpeni. 

Humairath P., aged 42 years, DIo. Sayed, 
Poodiyath 1-louse, Kalpeni. 

C.O. Balkees, aged 53 years, Dbo. YussafK.V., 
Chadachiyoda House, Kalpeni. 

B. Abdurahiman, aged 49 years, Sb. Muhmed M., 
Beerandhoda House, Kalpeni. 

K.C. Abdul L1affar, aged 38 years, Sb. Aboobackcr, 
Kuttiyachad House, Kalpeni. 

M. Anwar,agéd 37 years, Sb. M.P. Khader; 
Mara! Hous:e Kalpeni. 

M.P. 1-lajira, aged 36 years, DIo. K.P. Mohammed, 
Mayarnkakkepura House, Kalpeni. 

C.G. Naseerna Beegum, aged 36 years, D/o. I-Iamzakoya M.K., 
Cheriyacharn.an Gath House, Kalpeni. 

K.K. Attakoya, aged 59 years, Sb. Aharned Kunji Koya, 
- 	 Kandamkalam House, Kalpeni. 

Thangakoya,aged 33 years, Sb. Chariyakoya E., 
Koliyala House, Kavarattii. 

Hussain Au, aged 35 years, Sb. Nallakoya, 
Chettipura Hduse, Kavatatti. 



Jaffer, aged 3: years, Sb. Hasan T.P., 
Kaladi 1-louse,Kavaratti. 

Basheer, a.ged 36 years, Sb. Mohammed P., 
Kunniname! I-louse, Kavaratti. 

Amina, aged 42 years, D/o. Aboobacker, 
Thekiapura F-louse, Kavaratti. 

Kadisha, a.ged 55 years, Dbo. Aboobacker, 
Kunniname! House, Kavaratti. 

Rahrnath, aged 38 years, Dbo. Mohammed P.V., 
Alachaoppada House, Kavaratti. 

Raziyabi, aged 33 years Dbo. Au, 
Kunnumpuram I-louse, Kavaratti. 

Sham shadbeegum, aged 31 years, Dbo. Kuttiyammed, 
Kunnam House, Kavaratti. 

Jameela, aged 37 years, Dbo. Kunhikoya, 
Fathima M'anzil, Kavaratti. 

Lilar, aged 28 years, Sb. Ahamed A.P., 
Kadapurathaijiam, Kavaratti. 

Noorul Ameeh, aged 33 years, Sb. Sayed Buhari, 
Palalam House, Kava.ratti. 

Abdul Rasheed, aged 23 years, Sb. Hasainar, 
Umbiyapura House, Kavaratti. 

Hussain B., aged 43 years, Sb. Kunhi Kunhi P., 
Biranthoda House, Kavaratti. 

Mohammeda!iT.P., aged 35 years, 
Sb. AbobaQker K.K., Thekki!apura House, Kavaratti. 

Sajid Khan, aged 39 years, Sb. Sayed Koya, 
Edan 11am 1-loise, Kavaratti. 

Jassin C., agd 33 years, Sb. Ali K.P., 
Chonam House, Kavaratti. 

MOhammed Rafi, aged 37 years, Sb. Hamzath 1-laji A.P., 
Molokepxt 	Ravaratti. 



Mohammed S.haffee P.A., aged 35 years, Sb. Kuji Seedi Koya, 
Puthiya AlikOm, Amini. 

Abdul Raheem,aged 34 years, Sb. Abdu Rahiman, 
Aynepura House, Kavaratti. 

Mushin, aged .39 years, Sb. Nallakoya, 
Kuttithayapura 1-louse, Kavaratti. 

AkbarT.P., aged 33 years, Sb. Kidave K., 
ThararniTlakepura 1-Iuse, Kavaratti. 

Faizel Hussain, aged 37 years, Sb. Shahul Harneed 
Palarnkakkada. House, Kavaratti. 

Najumudeen P., age .d 36 years, Sb. Shamsul Noor, 
Pall icham House, Kavaratti. 

Shihab, aged35 years, Sb. Kunhirnoideen, Mullapura House, 
Kavaratti 

Aman, aged 37 years, S/o. Aboobacker, Kaladi House, 
Kavaratti. 

Raheern A., aged30 years, Sb. Khader, Agam House, 

Kavaratti. 

	

4.. 	Firozkhan, aged 27 years, Sb. Sayed Poo, 
Ullikanapur House, Kavaratti. 

Abdul 1ashim Mi., aged 33 years, Sb. Attakoya, 
Mukriya 111am House, Kavaratti. 

Kadisha, aged 44 years, Dbo. Ukkas, 
Umbipura House, Kavaratti. 

50.. C.P. Abdul Razak, aged 42 years, Sb. Mohammed, 
Chamáyathara 1-louse, Kavaratti. 

K. Abdbl Rashedu aged 42 years, Sb. Harnzath, 
KunhiiyodaJiOusC, Kavaratti. 

C.P. Raheem, aged 31 years, Sb. Hameed, 
Chandipura 1-louse, Kavaratti. 

M.T.P. 1-labeeb Rahman, aged 43 years, Sb. Khalid, 
MelathiruvathapUra I-louse, Kavaratti. 
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Moorninath, aged 37 years, DIo. Kidàv, 
Neliyarnpura House, Kavaratti. 

i-Ialirna,aged.35 years, D/o. Koyamma, 
Fha1ee1epuraHonse, Kavaratti. 

Sayed Abdu! Raheem, aged 46 years, Sb. Haji Sayed Shaikoya, 
Urnmanano6da House, Kavaratti. 

Abdul Reheem, aged 30 years, Sb. Hamzath, 
Mannayapura House, Kavaratti. 

Mullabi U.P., aged 38 years, D/o. Hamzath, 
Ulikanapura House, Kavatatti. 

Sayed Abdul Jaleel, aged 39, Sb. Aboobacker, 
Puthiya Kunnàmkalarn, Kavaratti. 

Muhsin, aged 38 years, Sb. Koyamrn, 
Kunnumpura H6use, Kavaratti. 

Seethi Koya, aged 39 years, Sb. Cheriyakoya, 
Edanilarn Hors, Kavaratti. 

Mariyomhabi, aged 36 years, Dbo. Mohammed, 
Kattikulam House, Kavaratti. 

Mohammed Shafi, aged 33 years, Sb. Ahammed Haji, 
Pakichipura House, Kavarátti. 

Mubeeha, aged 23 years, D/o. Sayed Poo, 
Ne1iyá0_1puaIIouse, Kavaratti. 

Sa1rn4ged 22 yars, D/o. Cheri.yakoya, 
Vadald:1.a pura 1-I'use, Kavaratti, 

Muhammed,aged 32 years, Sb. Attakoya, 
Vadki lapura, Kavaratti. 

Sairabanu P.E., aged 31 years, D/o. Sayed Shaik Koya, 
Madal 1-louse, Amini. 

Mohammed Ali P.M., aged 27 yeats, Sb. Hamza, 
PuthiyaManzil, Amini; 

Cher1oya.agd 41 years, Sb. Abdul Khader, 
Pandaiarn 1-louse, Amini 



Cheriyakoya M.C., aged 32 years, Sb. Hameed, 
Melachetaa House,Kadmath 

Shafee V.P., aged 39 years, Sic. Ismail, 
Vadakki1apua House, Kadmath. 

Fazeerali N.M., aged 25 years, Sb. Kahalid, 
Noor Maha!, Kadmath. 

Shahu! Harneed, aged 21 years, Sb. Ibrahirn, 
Melachetta I-louse, Kadmath. 

Najrnudeen P.N., aged 28 years, 
Sb. Cheriyakoya, Puthiyathanoda House, Kadmath. 

Mohammed Iqubal, aged 46 years, S/o. Khade.r, 
Attalada l-Iouse,Androth. 

Muthubi AK., aged 42 years, D/o. Muthukoya, 
Appurakkat 1-louse, Androth. 

Ilajarommabi E.K., aged 40 years, Dbo. Shikoya, 
Edayakkal House, Androth. 

Badarudheen Koya A.B., aged 38 years, Sb. P.S.J. Thangal, 
Aliyathammada Biththabiyyapuram I-louse, Androth. 

Asmab, aged 39 years, D/o. Koyamma A., 
Mayyampokkada Hotise, Androth. 

Shahnaz Beegurn C.P., aged 36 years Dbo. Nallakoya, 
Chattapokkada House, Androth. 

81, Fathirnath Suhara, aged 38 years, Dbo. Koyamma, 
Bappathiyoda I-louse, Androth. 

82. Nusaiba A, aged 45 years, l)bo. YousafM.P, 
Achammada House, Aridroth. 

83, 	Khaulath L., a.ged 38 years, Dbo. Nallakoya T., 
Lavanàkkal Hooe, Androth. 

Balha T., aged 37 years, Dbo. Pookunhikoya, 
Thailath I-louSe, Androth. 

Rahamth P., aged 42 years, Dbo. Koya Kiadve, 
Pathada House s  Androth. 
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Naseerant M.K., aged 40 years, DIo. Kunhi Koya, 
	 I 

Moo!ak Huse,Androth. 

Kadeesh.omnlabi L., aged 40 years, DIo. Seethi M., 
Lavanakkal House, Androth. 

Saromrnabi T., aged 43 years, D/o. Aboobacker, 
Thachery House, Androth. 

Mullapoo M.K., aged 39 years, DIo. Koya, 
Maidandurakatt House, Androth. 

Hafeera L., aged 39 years, DIo. Koyamma K.P., 
Lavanakkal House, Androth. 

Aysummabi T., aged 45 years, DIo. Muthukoya K.P., 
Thachery I-louse, Androth. 

Habeebath A:, aged 42 years, D/o. Muthukoya K.K., 
Ayinammada House, Androth. 

Muthubi P.M., aged 42 yeas, DIo. Yakoob, 
Puthammadarn House, Androth. 

Rarnlath Beegurn, aged 42 years, DIo. Sherukunhi, 

Kunnel House, Atdroth. 

Harneedath M., aged 43 years, DIo. Siddiqu M.K., 
Makket House, Androth. 

SafiyaM., aged 39 years, DIo. Nallakoya M., 
Math W ousé; .Androth. 

Rahil M., aged 39 years, DIo. Nallakoya, 
Mathil.House, Androth. 

l-lussaih P.P.,: aged 45 years, Sb. Aboo Sala, 
Poovinapura House, Androth. 

Attakoya, aged 56 years, Sb. Asainar K., 
Attalada' House, Androth. 

Hussaih,E.K., aged 48 years, Sb. Seethikoya, 
Edayaia1 House, Androth. 

Sayeed4ohmmd Koya L., aged 54 years, Sb. Kader P., 
LavanaI House, Androth. 
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Hussain K., aged 50 years, Sb. SayeedBhkari T.M., 
Kunnashada -louse, Androth. 

Ismail, aged 40 years, Sb. Lava Burhikage Moosa, 
Kunñumange 1-louse, Androth. 

Subaidabi, agQd 37 years, DIo. K.K. Sayedmohammed, 
Pathada I-louse, Androth. 

Pookunhi, aged 31 years, Sb. Saye Mohammed, 
Keechelarn 1-louse, Androth. 

M.P. Mohammed 1-lussain, aged 35 years, 
Sb. Kidave, Moodampura House, Androth. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555, 

2. 	Director of P'anchayats, Department of Panchayats, 
AdministratiOn of' the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

3 	l)irecor, Department of Labour and Employment, 
in Admistration a! the Union Territory of Lakshadweep, 

Kavartti - 682 555. 

[)epartrnent of Education, Administration of the Union Territory 
of Lakshadweep, Kavaratti, represented by its Director - 682 555. 

l)epartment of Agriculture, Administration of the Union Territory of 
Lakshadweep, Kavaratti, represented by its Director - 682 555. 

I)epai;tnent of Women and Child Development, 
Administration of the Union Territory of Lakshadweep, 
Kaviti, ieprescnted by its Director —682 555 

7 	Departinent of Fisheries, Administration of the Union Territory of 
1 akshddweep, Kavaratti, represented by its Director - 682 555 

8. 	Department of Animal Husbandry, Adrninistrition of the Union 
TerritOry of Lakshadweep, Kavaratti, 
represented by its Director-68255 5. 



9. 	Lakshadweep Khadi and Village Industries Board, 
Kavaratti, represented by its Chairman - 682 555 

10, 	Revenue Sub1  Divisional Officer, Kavaratti Island - 682 555 

11 	S u b tDivisional Officer, Arnini Island - 682 554 

Assistant Engineer, LPWD Sub Division, Androti lsland -682 553 

1 akshadv'eep District Panchayat, District Panchayat (HQ), 
Kavaratti, 	.1 

represented by its Chief Executive Officer— 682 555. 

Village (Dweep) Panchayat, Kalpeni island, represented by its 
Executi.ve  Officer 682 55 1. 

Village (Dweep) Panchayat, Kavaratti Island, represented by its 
Executive Officer - 682 555. 

Village (Dweep) Pa:nchayat, Amini Island, 
represented by its Executive Officer - 682 554. 

Village DWeep) Panchayat, 
Kadarnath Island, represented by its 
ExecUtive Officei - 682 553 

Village(Dwep) Panchayat, 
Androth:Island, represented by its 
Executi\e Offier 682 552. 	 Respondents 

[By Advocate: Sri S. Radhakrishnan (R1-8 & 10-18)] 

58. OA 392/2013 

I 	Hussamn, Sto Aboosala, 
Saram1appada (Konchukakada) House, 
Aga,resntly woi king as Cleaner, 
RGS H94ital, Agatti 

2 	Shukoor, S/ late Kidave, 
Pakrurnuparbda F-louse, Agathi, 
Piesently ,  wqtking as Cleaner, 
RGS HopithJ,Agatti. 

3. 	Latheef, S-/A 1ttaky, 
Kalkanfiycd Iti F-lôue, Agathi, 
Prese n t1y ~W&k'?I ~ry.g 'as Cleaner, 
RGS Hospital, Agatti 

• 	 •, 



i 
1-larneedath, I)/o Koyassan, 
Aynepara House, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

Subaida D/o Mohamed, 
Kulalioda House, Agathi, 
Presently wo1<ing as Cleaner, 
RUS Hospital, Agatti. 

Hajara, D/o late 1-lyder, 
Beepapada House, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

Sheernabi, [)/o late Shamsuddeen, 
Beepapad.a House, Agathi, - 
Preseitly working as Cleaner, 
RGS 1-lospita!,, Agtti. 

Abida, Dio Hameed, 
Makkiyachoda House, Agathi, 
Preseritly warkingas Cleaner, 
RGS Hospital, Agatti. 

Sulaikla, Did Moharned, 
Koylarn House, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

10 	Sulaitnan, Sb 1 Iarnia, 
Kalaniihithiyoda I-louse, Agathi, 
PreseMly woi king as Cleaner, 
RG 1-lospital, Agatti 

11 	Mahamood, S/o Koyassan, 
Arnpepa!ly HdUse, Agathi, 
PresentliwOking as Cleaner, 
RUS Hospital, Agatti. 

Sailulla, S/c .  Abdurahirnan, 
Mariyathoda House, Agathi, 
Presently working as Cleaner, 
RGS 4spital, Agatti. 

AbThfimaP Sb late Harnza, 
Ml1fl1I'Ti Hpuse, Agathi, 
Prseniy working as Dhobi, 
RGS 1-lospitàl, Agatti. 



1 4 	Abdulkadei, 'Sjo Ummer, 
ADW`Yli House, Agathi, 

PresU'wo&ng as Dhobi, 
RGS 11ositai, Agatti 

15 	Abdulla, S/o(halid, 
KandavarGothi 1-louse, Agathi, 
Presently dking as Cleaner, 
RGS Hopita1, Agatti. 

(By Advocate: Sri, R. Ramadas) 

Versus 

Applicants 

. 

1. 	The Athiiinidator, 
Unioiferritbry of Lakshadweep, 
Kavaiatti 62555 

2 	Ihe Chaupetson, 
Villag (Dwcep) Panchayat, 
Agatti Js!and4  Union Territory of Lakshadweep 682553 

3. 	The M'dca!Qfflcer in charge, 
Coniiinity, Health Centre, Agatti Island, 
Union Feititoiyol I akshadweep 682553 

	
Respondents 

(By Advocate Si' S. Radhakiishnan (Rl&3)) 

59 	OA3J/2Ol3 

C.Ik5oyaged44 years, 
Sb sh:4jClireyarnmakada  House, 
Kadanai SId lied Labourer, 
Office of th 'Assistant Engineer Electrical, 
EectricaiSub Division, Kadarnat. 

K.P. Jalaluddecn, aged 41 years, 
Sb 1-Iaiii6edMadkinachctta, Kattipura House,. 
Skil1ed.äbdürer, 
Officethe Assistant Engineer Electrical, 
Elè,ctribà'l..Sib Division Kadarnat 

	

4 • : 	, 
4t' f i K.PJ.atihp,agcd 31 years, S/o late Nallakoya 

Kui1d,House, Kadarnat, Skilled Labourer, 
Off c eftlf Assistant Engineer Electrical, 
Electriéil Sub Division, Kadamat. 

S 	 4. B.M. Madulla, aged 42 years, So Harneed Melachetta, 

• 	
. 	 .. 

•• 

	

S 	 S 



S xt 

Bii:ioiiad 1-1ouse, Kadamat, Skilled Labourer, 
Office dftl jAssistant Engineer Electrical, 
Eletiica1 SUb Division, Kadarnat. 

5; 	K.lI(unhika, aged 41 years, S/o late Hassainar, 
Keelacberry House, Kadamat, Skilled Labourer, 
Office ,o .the :Assistant Engineer, Electrical, 
ElectridaF Sd Division, Kadarnat. 	 Applicants 

(By Advocate: Sri. 	Sreerãj) 

The Administrator, 
UnionTerritôiy Of Lakshadweep, 
Kavaraiti-682;5 55. 

The Di rector OfPanc h ayat ,  

Department of Panchayat, 
Administrati n of Union Territory of Lakshadwecp, 
Kavaratti- 682 555. 

l'he Chief Executive Officer, District Panchayat, 
Kadamat-682 556. 

The Aistant'Engineer, Electrical, 
Elcctfi.Cal Sub Division, Kadamat-682 556. 

5 	he 	airpi son, 
Villgc Dweep Panchayat Kadamat-682 556 

(By Advopá 	Sri;S. Radhak.rishnan(R 1-4)) 

60. OA 394/2013 

Jan 1;/O CO. Koyamma, aged 39 years 
working á Skilled Labourer, 
Aniiñà. Hubandry Unit, 
Union Ieiutoiy olLakshadwecp, Kalpeni-682 557 
and iesidingt. Umpiampappada House, 
Ka16:i. klanl-682 557. 

2 	1 P 1'vluthuk'bya, S/0 late M K Hamzakoya, aged 43 years 
working as Sillcd Labourer, 
Animal Husbandry Unit, 
UrinTrritóiy of Lakshadweep, Kalpeni-682 557 
and rsiing at Thithiyapada House, 
Kali5eni Islahd-682 557. 

3. 	M. l-Iyder, S/0 late M.K. Yousef, aged 43 years 
workihg ts Casual Labourer, 



I.- 	

. 

Animal l-usddry Unit, 
Union I eiritoiy of Lakshadweep, Kalpeni-682 557 
and residing t Maichiyáharn House, 
isaIpen! lsIaid-682 557 

4 	K 0 Mohammed !bnu Jaffer, S/o K P Sayed, aged 44 
yais, v'oiking as Casual Labourer, 
Anin UI Iusbandiy Unit, 
Union I cii ltoiy of Lakshadweep, Kalpeni-682 557 
and residing at Kakatchiyoda House, 
Kalpeni 1lancl-682 557 

M.K. Naseer, S/c P.Cheriyakoya, aged 33 years 
working as c:ual Labourer, 
Anir±ial I-iushañdry Uhit, 
Union TerritOi:y.pf Lakshadweep, Kalpeni-682 557 
md i cid ing i Malmikakkada I-louse, 
Kalpeni lUand-682 557. 

M. K'lam, S/n MC. Muthukoya, aged 34 years 
working as casual Labourer, 
Anima] I-lusbindry Unit, 
Un 	Ferrtôry of Lakshadweep, Kalpeni-682 557 
anisidinht fvlaral I-louse, 
KaIäii !s1hd-682 557. 

K.K. Mohanmed Rafeeque, S/o V.K. Kbjankoya, aged 45 
years,'wokmg as Casual Labourer,. 

Animal 1-lusbandry Unit, 
Union I erritOry of Lakshadweep, Kalpeni-682 557 
and'residin 	t Kandarnkalam House, 
Kalpeni 'Und-682 557. 

8 	M 	 S/c late M C Ahmedkun;i, aged 47 years 
workIa1 /.spasual Labourer, 
Anhx41 1 1 1uUcindi y Unit, 
Union 'eritry o1 Lakshadweep, Ka!peni-682 557 
arid rk'ing i' Maral House, Ka1peni Isiard-682 557. 

K.0. J-\bdul Sa am, S/c P. Msainar, aged 39 years 
working as Casual Labourer, 
Animai! Husbandi y Unit, 
Union Uerritoiy of Lakshadwep; Klpeni-682 557 
and residing at' Kalcatchiyoda I -louse, 
Kapeni lslarid-682 557. 

P.PMnhafi, S/o late Sayedmuhammedkoya, 
ag.d47ear, working as Casual Labourer, 
Anirnjl Fushnndiy Unit, 

IC; 



3. 

Union [erritcr' of Lakshadweep, Kalpeni-682 557 
and residing b.t: Pokkarappada House, 
Kalpehi :islahd682 557. 

(By Advootè: Sri NUnnikrishnan) 

Versus 

The Administrator, 
Unioh Territory of, Lakshadweep, 
Kavaratti.-682555 

The Director of Panchayat, 
Department of Panchayat, 
UniQn TerritOry of Lakshadweep, 
Kavaratti,-68255 

The Chief Executive Officer, District Panchayat, 
Union Territoiy of Lakshadweep, 
Ka.vaatti-6,82555 

The Veerinaty Assistant Surgeon, 
Village Dweep Panchayat, 
Kalpeni-682 57 

(By Advocate: Sri S. Radhakrishnan) 

61. OA 395/2013 

Sai'nul Ab., 'S/o Yusuf, aged 40 years, 
Cheriamiia1la1a 1-louse, Kadamat, 
I lelpei, Di snct Panchayat, Kadarnat 

Abl S:lukb, S/o Saye .d Au, aged 41 years, 
Ukkayachett. 1-louse, Kadamat, 
B us Di'iver, District ianchayat, Kadamat. 

M. Khalid, S/01,  Nadeer, aged 43 years, 
Mdurakam House, Kadarnat, 
Helper, 1)istrict Panchayat, Kadarnat. 

AyoObkhan, IS/o Kunhikoya, aged 37 years, 
1Keertl1iiMaha1 1-Ious, Kadamat, 
He1pe , bistrict Panchayat, Kadamat 

(By Ad'o,cate SI! R Sreeraj) 

Versus 

Applicants 

Respondents 

Applicants 



- 

SL' 

The.Adinisrator, 
UnIor''iQ1 i itOly of I. akshadweep, 
Ka855 

The DirctorOfPanchayat, 
Deparnent dfPanchayat, 
Adm inistratiOh of Union Territory of Lakshadweep, 
Kavaratti-682555 

The Chief Executk'e Officer, District Panchayat, 
Kavaratti-6825 55. 	 Respondents 

(By Acivocaic: Sri S. Radhakrishnan) 

62. OA 400/2013 

P.P. Sir'aj, agd 44 years, S/o M. Subair, 
PuthiyaPandararn I-louse, Agatti Island, 
UniQn Tcnitory of Lakshadweep. 

Noushad Au, aged 32 years, S/o U. Sabjan, 
Keela'Sararniiia Pada House, Agatti Island, 
Jnion Territory of Lakshadweep. 

M.1. Abdul Naser, aged 28 years, S/o M. Abdul Rahirnan, 
Melaillom 1-louse, Agatti Island, 
Uiiid'J'erritory of Lakshadweep. 

T.P':Khahdaged 30 years, S/o Kidave, 
Melalilan louse, Agatti Island, 
UnionTeriiy of Lakshadweep. 

5, 	K.c: Abdul.'Shukoor, aged 38 years, S/o Kasmi, 
Kariyaachett 1-louse, Agatti Island, 
Union TeritOry of Lakshadweep. 

6. 	M.P. NizanUddin, aged 27 years, S/o M. Abusala, 
Melapura IIouse, Agatti Island, 
UniQn Icr!tory of Lakshadweep. 

(By Advoaie Si i N Anilkumal) 

Versus 

U ni on 'Ycrri tory of Lakshadweep, 
Ka',aratti.-682551 

2. 	''ihe Chairpeison, 

Applicants 



Village (Dweep) Panchayat, 
Agtti Island, Union Territc.ry of Lakshadweep 682553 

The Employment Officer, Kavaratti, 
Union Territory of Lakshadwep-6825'5.l 

The Director of Panchayat, 
Departmnt of Pan chayat, Kavaratti, 
Union Territory of Lakshadweep-68255 1. 

The Chief Executive Officer/Special Officer, 
Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep-682553. 

The Deputy Collector/ASO, 
Agatti Island, Union Territory of Lakshadweep-682553. 

(By Advocate: Sri S. Radhakrishnan) 

63. 0A404/2013 

Nadirsha NP., S/o Nallakoya P.V., 
aged 31 years, Nenampappada (House), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology- Kalpeni Dweep. 

Aftefudheen AK., 
S/o Cherikoya K, aged 30 years, 
Akkara (House), Kalpeni Island: 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
[)e.part.ment of Science & Technology- 
Kalpeni Dweep. 	 Applicants 

(By Advocate: Sri Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, Kalpeni. 

The Chairperson, 
Village (I)weep) Panchayat, Kalpeni. 

The Director of Panchayat, 
Department of Panchayath, Kavaratti-6825 55. 



4. 	The Director, 
	 S 

Department of Science & Technology 
Kaipeni. 	 . 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (R1,3 & 4)) 

64. OA 406/2013 

M.P. Shihabudheen, aged 30 .  years, 
S/o E.C. Mohammed Au, 
Skilled Labourer, Ani,mal Husbandry Unit, Kiltan, 
Residing at Malayampura, Kiltan Island. 

(By Advocate: Sri P.V. Mohanan) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti.-6825 55 

Director of Panchayat, 
Department of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Veterinary Assistant Surgeon, 
Office of the Veterinary Assistant Surgeon, 
(Animal 1-lusbandry Unit), 
Kiltan Island, Lakshadweep-682 557. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan-682 557. 

(By Advocate: Sri S. Radhakrishnan (R1-3)) 

65. 0A413/2013 

AsifAjnad,, S/o Bader, aged 26 years, 
Pathummathoda (House), Kiltan Island, 
U.T. of Lakshadweep, Working as 
Homeopathic Attender in Homeopathic Unit 
Kiltann Dwcep. 

(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Applicant 

Respondents 

Applicant 

Versus 



.97 

• 	 1. The Administrator, 
Union Territory of Lakshadweep, 

• Kavaratti-682555.' 

• 	 2. The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

 I)irector of Panchayat, 
Department of Pañchayath, Kavaratti-682555. 

 Mission Director, 
National Rural Health Mission, Kavaratti-682555. 

 Medical Officer in Charge,. 
Primary 1lealth Centre, Kiltan Island. 

(By Advocate.: Sri S. Radhakrishnan (Ri, 3 to 5)) 

66. OA 423/2013 

 Abdul Kareem C., aged 42 years, S/o Subair P.P., 
Chonarn House, Agatti. 

 UbaidV,, aged 35 years, S/o Bamban, 
Valiya 111am, Agatti. 

 Mohammed M., aged 40 years, S/o Basha A.P., 
Moothammada House, Agatti. 

 1-lafsath M., aged 46 years, D/o Ummer, 
Moothammada House, Agatti.. 

 Maviya U., aged 48 years, S/O Ahamed, 
Uriyoda House, Agati. 

 Umilla T.P., aged 54 years, D/o Khader, 
Thekkilappura House, Agatti. 

 Ummer C.K., aged 54 years, S/o AlifT.P., 
Chekkakkal House, Agatti. 

 Aboobacker P.K., aged 31 years, Sbo Koyassan, 
Puthukotta House, Agatti. 

 Mohammed T,P., aged 39 years, S/o Hamza, 
Thoppumpadi House, Agatti. 

Respondents 

. 	 .,. i. 	 .................•............ 	
..-.. . 	 . 	 .. 



NO- 

I 
10. 	Saromma M., aged 39 years, D/o Hamza, 

Mariyathoda House, Agatti. 

11 	Ashraf AK., aged 42 years, S/o Ahamed M., 
Achan Kuttiyoda House, Agatti. 

Abdul Razzak R., aged 33 years, S/o Hamza U., 
Roullammada House, Agatti. 

Shaf1bi PP., aged 36 years, D/o Hamza K., 
Puthiyapura House, Agatti. 	 Applicants 

(By Advocate: Mr. KB, Gangesh) 

Versus 

I. 	The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682555. 

Director of Panchayats, 
Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682555. 

Director olEducation, 
Directorate of Education, 
Administration of the Union Territory of Lakshadweep, 
K av a ra tt i -682555. 

Village (Dweep) Papchayat, 
Agatti Island represented by 
its Excecutive Officer-682554. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

67, 	OA 444112013 

Aboosalih, S/o Rasheed Koya, 
Padalapura, Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 	 Applicant 

(By Advocate: Sri Shabu ,  Sreedharan) 

Versus 

Union l'erritory of Lakshadweep represented 
by the Administrator, 
Kavaratti Island. Pin- 682555. 



s,. 

The Director of Panchayat, 
Union Tern tory of Lakshadwep, 
Kavaratti Island. Pin- 682555. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan Island. 
Union Iernitory of Lakshadwecp, Pin-682558. 

The Executive Officer, 
Village (Dweep) Panchayat, 
Kiltan Island. 
Union l'erritory of Lakshadweep, Pin-682558. 

The Assistant Engineer, 
Electrical Sub Division, Kiltan Island. 
Union Territory of Lakshadweep 
Pin-682558. 	 Respondents 

(By Advocate: Sri S. Radhaknishnan (RI, 2, 4& 5)) 

68. OA 453/2013 

1-lameed K., - S/o Abdul Rahman, aged 36 years, 
Keelazillarn 1-I) Kiltan Island. 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building Development Board, Kiltan. 

Saleem K., S/o Badr K, aged 28 years, 
Kuttukum (I-I) Ki Itan Island, 
Union Territory of Lakshadweep. 
Workiig as Casuallabourer in 
Lakshidweep Building Development Board, Kiltan, 

1-lisminoor, S/o Mohammed, aged 38 years, 
Pakkiyoda (1-I) Kiltan Island., 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadwcep Building I)evelopment Board, Kiltan. 

Ponkutti, S/o Pookoya, aged 48 years, 
Suramhiyoda (I-I) Kiltan Island, 
Union Territory of Lakshadweep. 
Working as Casual Labourer in 
Lakshadweep Building Development Board, 
Kiltan.: 	 Applicants 



10,  
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0 
(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

The Administrator, 
Union Territory of Lakshadweep. 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan, 

Secretary, 
Lakshadweep Building Development Board, 
Kavaratti. 

LI. 	Director of Panchayat, 
I)cpa rtment of Panchayat, Kavaratti. 

(By Advocate: Mr. S. Radhakrishnan (RI, 3 to 4)) 

69. O.A No. 488/2013 

Respondents 

Sal math 
D/o. Sayed Koya 
Madapally 1-10use 
Chetlat Island, 	 Applicant 

(By Advocate Mr. KB. Gangesh) 

Versus 

1 	The Administrator, 
Admintration of the Union Territory 
of Lakhadweep, Kavaratti - 682 555. 

The l)ftector (Services) 
Administration of the Union Territory 
oil akshadweep (Secretariat), 
Kavarati— 682 555. 

Department of Science and Technology 
Union Territory of Lakshadweep, 
Kavaiathi - 682 555. 
Represented by its Director. 	 Respondents 

(By Advocate Mr. S. Radhakrishnari) 

70. OA 492/2013 



..., 

K. Bushra Beegum, \V/o Hakeem, 
Aged 27 years, Casual Labour, 
Office of the Veterinary Assistant Surgeon, 
Animal l-Iusb.mndry Unit, Amini. 
Lakshadweep-682 552. 	 Applicant 

(By Advocate: Si'i V.B. l-iadnarayan) 

Versus 

Union of india rep. By 
the Administrator, 
Union '1cm tory of Lakshadweep, 
Kavaratti island, Pin- 682555. 

The Director of' Panchayat, 
Departrpent of Panchayat, 
U n ion Territory of Lakshadweep, 
Kavaràtti island- Pin- 682555. 

The Veterinai'y Assistant Surgeon, 
Animal Husbandry Unit, Amini. 
Union lerritory of Lakshadweep-682 552.  

The Chairperson, 
\/iilage (Dweep) Panchayat, 
Amini, Lakshadweep -682552. 	 Respondents 

(B)' Advocate: Sri S. Radhakrishnan (RI -3)) 

	

71. 	OA 499/2013 

Rahmath Beegum Keelakunnikkam, 
W/o. Mohammed B.K, 
Data Entry Operator (MGN REGA), 
Sub-Divisional Office, 
Kadamat island, 
Union Tei'ritoi'y of Lakshadweep. 
Residing at Keela.kunnikkani 1-louse, 
Kadamat island 
Union territory of Lakshadweep, P1 - 682 556.. 

	

2. 	N.'lohammecl Shafi Qraishi Malika, 
S/o. M. Sayedaii, 
Data Entry Operator (MGNREGA) 
\/illage ([)weep) Panchayat Office (MGNREGA) 
Kadamath island, Union Territory of Lakshadweep, 
• Residing at Malika House, 
Kadamat I stand, 



(02. 

Union Territory of Lakshadweep, PIN —682 556 	Applicants 

(By Advocate Mrs. Sreedevi Kylasanath) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
(Depaitment of' Rural Development) 
Kavarath i. 

The District Programme Coordinator, 
MGNREGA, Kavarathi, 
Union Territory of Lakshadweep. 

The Programme Officer, 
National Rural Employment Guarantee Act, 
Office of the Programme Officer, 
National Rural Employment Guarantee Act, 
Kadamat, Union Territory 
of' Lakshadweep. 	 Respoiidents 

(By Advocate Mr. S. Radhakrishnn) 

72. OA 507/2003 

MuthuKoya K 
CasualLabour, Street Light Maintenance 
Villag Dweep Panchayath, Amini Island 
Union Territory of Lakshadweep 
Permanent address : Kunninamel 1-louse 
Amini Island, Union Territory of Lakshadweep 
Pin - 682 552 	 Applicant 

(By Advocate: Mr.TCG Swarny) 

Versus 

1 he Adrhinistiatoi 
Union rritory of Lakshadweep 
Lakshadweep Administration 
Kavaratti - 682 555 

The Executive Engineer 
(Department of Electricity) 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Secretary (Panchayats) 
(Directorate of Panchayats) 



Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Chairperson 
\'il!age Dweep Panchayat 
Ai'nini island, 
Union Territory of Lakshadweep —682 552 

The Assistant Engineer (Ele) 
Electrical Sub Division 
Union Territory oiLakshadweep 
Amini Island - 682 552 
The Director 
(Directorate of Panchayats) 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (R1-3,5&6) 

	

73. 	O.A No. 509/2013 

'N4aleeIa Beegurn K.C. 
D/o. lildeen Kandilath 
Kaval Chetta 1-louse, Androth. 

Shahida Beegum K. 
D/o. Hmzakoya 
Kandlath I-louse, Androth. 

SubaidaM. 
D/o. Kidave U.K 
Makket House, Androth. 

AyshtFegurn P.V.K 
D/o. YEdoob P.1K 
Puthiy.PentamVCIi Kad 
Androh 

Rahmath Beegurn Kill  
D/o. Hmzakoya P.I, 
Kunhali 1-louse, Androth. 

Thahira L. 
D/o. Seethi Nallal 
Lavanakal I-louse 
Androth. 

Subaidla A. 
D/o. S.yed Mohammed M. 



I 

10.4 	
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Allyathara 1-louse, Androth. 

Fathimathu Suhurabi P.V.K 
DIo. Maeed P.V.K 
Pentarnbeli Kad, Andioth 

Slyad Khan L. 
Sb. Kunhikoya A. (Late) 
Karidilath House, Androth. 

RaisaK. 
DI. Badarudheen Melechetta Mechery 
Kadiyammada I-louse, Androth. 

1-laseena Beegum C.P.1 
Dbo. Abdulla M.P 
Chemmachery Puthiya 111am I-louse 
Androth. 

12 	Habsabi PU.? 
DIo. Fäkarukdheen K. Cheriyadam 
Umrnathabiyapura House, Androth. 

(By Advocate: Mr. K.B. Gangesh) 

V e rs U S 

Applicants 

The Administrator, 
Adrnini;tration of the Union Territory 
or Laksadweep, Kavarathi - 682 555. 

2 	D1IectQate ollndustiies 
Union Trritory of Lakshadweep 
Kavaräthi, represented by the 
Director of Industries - 682 555. 

3. 	Coir Supervisor 
Coir Production Centre, Androth - 682 557. 	Respondents 

(By Advocate: Mr. S. Radhakrishnan) 

74. OA 510/2013 

F-laseena.@ 1-laseenabi Therakkal 
'Yherakk­l 1-louse, Kadamath 
Data 	Operator 
\fillagweep Panchayath, Kadarnath 	 Applicant 

(By Advocate: Mr.R.Sreeraj) 



'I 
Versus 

1 . 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
Village (Dweep) Panchayath 
Kadarnat -- 682 556 

The Chairperson 
Village (Dweep) Panchayath 
Kadamat —682 556 

The District Programme Coordinator 
MGNREGA, Kavaratti - 682 555 

The Sub Divisional Officer and 
Programme Officer MGNREGA 

Kadamat - 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (RI-3,5&6) 

75. OA 557/2013 

K.V.Naseer 
Kodavalappu Houe, Kiltan 
Cook, Goverdnienl. Senior Secondary School 
K i 1 tan 

K.P.I)awood 
Kilappura House, Kiltan 
Peon, Government Senior Secondary School Applicants 
Kiltan 	 Applicants 

(By Advocate: Mr.R.Sreeraj) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratl.i— 682 555 

2. 	The Director of Panchayath 



los. 	
. 

Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti 682 555 

The Executive Officer, 
\/ilIage (Dweep) Panchayath 
KiItan-682 558 

The Chairperson 
\' ii lage (Dweep) Panchayath 
K.iltan - 682 558 

The Principal 
Government Senior Secondary School 
Kiltan —.682 558 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (R1-3 & 5) 

76. OA 566/2013 

I. 	Satiyath S 
Cook, Government 1-ugh School 
Kadamath 
Residing at Pallam, Kadamath Island 
Un ion Territory o[ l.akshadweep 

P.P.lsmaii 	 I  
Cook, Government J.B.School 
Kadamath 
Residing at Kadamath Island 

M.P,Attakoya 
Cook, Government J.B.School 
Kadamath 
Residing at Kai I iyammakada 
Kadamath Island 

K.K.Khahd 
Cook, Government J .B.School 
K adamath 
Residing at Biriyommada 
Kadarnath Island 

P.Amanulla 
Cook, Government J.B.School 
K ad a math 
Residing at Kunnumpura 
Kadamath island 
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lirnmerP.P.l 
Cook, Government J.B.School 
Kadamath 
Residing at Alikothapura 
Kadamath Island 

HidayathullaP 
Cook, Government J.B.School 
Kadarnath 
Residing at Kadamath Island 

.8. 	Muhammed Shafi P.P 
Cook, Government S.B.School 
Kadamath 
Residing at Kadamath Islhd 

Pookunhikoya P.P 
Watchman / Helper 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath 
Residing at Puthiyapura 
Kadamath Island 

Abdullakoya B.M 	I  
Watch and Ward 
Government J.B.School, Kadamath 
Residing at Biriyommada 
Kadamath Island 

JaferP 
Driver, Jawaharlal Nehru Senior Secondary .School 
Kadamath 
Residing at Pupathada 
Kadamath Island 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti —682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Uhion Territory of Lakshadweep 
Kavaratti - 682 555 

3. 	The Head Master 



- 

los 	
. 

Government J B School 
Kadamath - 682 556 

4, 	The Principal 
Jawaharlal Nehru Senior Secidary School 
Kadamath - 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishflan ) 

77. 0A56712013 

Habeebulla P.M 
Puthiya Malika House, Kadarnath 
Driver, Government Jawaharlal Nehru 
Senior Secondary School 
Kadamath Island 	 Applicant 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Principal 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath Island 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

78. OA 580/2013 

Yacoob 
Kathathe Chetta I-louse, Kadmat. 

Vahida 
Marikilam I-louse, Kavaratti. 

Habusa 
Alachapada; Kavaratti. 

Yacoob 
Kaladi I-louse, Kavaratti. 



 Muhamrned Salih 
Aynepura I-louse, Kavarâtti.. 

 Fareeda Beegam 
Molokepura House, Kavratti. 

 Saleem 
Pallicham House, Kavarti. 

 Bamban 
Nambicham House, Kavratti. 

9 Sayed Abdullakoya 	 • 

Chend ipura House, Kavaratti. 

.10. Nfeesathbi 
Poodi.yam House, Kavaratti. 

 Jamaliyath. 
Thirinipura House, Kav'atti. 

 Fazeela Beegum 
Kannipura House, Kavaratti. 

13, Ummer 
Thirinikad House, KavaiIti. 

4, Firozkan 
Athnachammada House;Kavaratti, 

 Jaffer 
- 	Marikilarn House, Kavät:ti. 

 Arnanulla 
Mela 111am House, Kavaraiti. 

 Sirajudheen 
Molokepura House, Karãtti. 

 Hiyasudheen 
Chamayathapura HousKavaratti. 

 Fathahudeeri 
Kadapurathaba House,K'a'aratti. 

 Muneer 
Kuttipapepura House,Kavaratti. 



t ID 

Ashik 
Puthiya Al ikom House, Kavaratti. 

Muhammed Musthafa, 
Achadapurakatt House, Ahdrott 

S 

N4ujeeb Rahman T.P, 
Thaleka Pura, Kavaratti. 

Jamhar Hussain 
Beeranthoda House, Kavaratti. 

Muhsin 
Beerarithoda 1-louse, Kavaratti. 

Rauf 
Chettipura I-Ious, Kavaratti. 

1-lazarath 
Ch ungam 1-louse, Kavaratti 

Khalid 
Thottathapura 1-louse, Kavaratti 	 Applicants 

(By Advocate: Mi.K.B.Gangesh) 

Versus 

	

1 . 	The Administrator 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Agriculture 
Department of Agriculture 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 	'... 

Director olAnimal Husbandry 
Department of Animal Husbandry 
Administration of Union. Territory of Lakshadweep 
Kavaratti - 682 555 

\/illage (Dweep) Pancha'a'th Kavaratti Island 
represented by its Executive Officer, 



Pin-682554 	 Respondents 

(By Advocate: Mr.S.Radhakrishhái) 

79. OA 582/2013 

Rasheed Koya 
Multi Task Employee 
Public Library, Ki1thar 
Residing at Kilthan 

Smt.Sulfabeegum 
Cook, G,1-l.S Kadmat 
Residing at Melachetta iaijmakudi 
Kadamath Island 	. 	 Applicants 

(By. Advocate: Mr,P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682.555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Library and Informtion Assistant 
Office of Library and Information Assistant 
Public Library, Kilthan Isind 682 557 	 Respondents 

(By Advocate: Mr.S.Radhakrihnan) 

80. 	(iA 601/2013 

Rasheed Koya S.V., Sb. Abdullà Koya P.S., 
Shaiknaveed (H), Kiltan,Island P0., 
Union Territory of Lakhweep, Pin -682 555, 	Applicant 

(By Advocate: Mr. Shabu Sreedharan) 

Versus 

I. 	Union Territory of Lakhdweep, represented by the 

Administrator, Kavaratti island, Pin —682 555. 

2. 	The Director of Panchath,:.Union Territory of Lakshadweep, 



Kavaratti Island, Pin - 682 555. 

The Chairperson, Village (Dwep) Panchayath 
Kiltan Island, Union Territoy ofLakshadweep, 
Pin - 682 558. 

The Executive Officer, VilYage (Dweep) Panchayath, 
Kiltan Island, Union Territory QfLakshadweep, Pin - 682 558. 

The Library and Information Assistant, Public Library, 
Ki Itan Island, Union TerritoryOf Lakshadweep, 
Pin - 682 558. . 	 Respondents 

[By Advocate: Sri S. Radhakrishnn.(R1, 2,4 & 5)] 

81. 0A634/2013 

Malikdeenar, aged 21 yeas, Sb.. Harnzath, 
Sara Manzil House, Agatti. 	 Applicant 

(By Ad\'ocate: Sri K.B. Gangesh) 

•.ersus 

I. 	The Administrator, 	: 

Administration of the UniriThrritory of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayats, . 
Department of Panchayts 
Administration of Union T•itoiy of Lakshadweep, 
Kavaratti - 682 555. 

Department of Educationministration Of the 
Un ion Territory of Lakshadwep, Kavaratti, 
represented by its DirectOr L682 555. 

\I il lage (Dweep) Panchaá,' 
Agatti Island, represntey its Executive Officer, 
682 554. 	 : 	 Respondents 

(By Advocate: Sri S. Radhaisnan) 

82. 0A635/2013 

Fathahudheen K.P.; aged40 years, Sb. Sayed Muhammed Koya, 
.11 

Kattampalli House, Agtt.: 

Younis, aged 31 years, Sbô, Abdulla, Mari'athoda House, 

S 



Agatti. 

K.M. Shahida, aged 40 years, DIo. Kasmi, Kuttiyam 

Mukriyoda House, Agatti. 

K.M. Amina, aged 46 years, Dio. Abdul Rahman, 
Kuttiyam Muknyoda House, Agatti 	Applicants 

(By Advocate: Sri K.B. GangeshrH; 

Versus 

L 	The Administrator, 
Administration of the Uniori Territory of Lakshadweep, 
Kavaratti-682 555, 

2. 	Director of Health Services, ' 
Directorate of Hea1thSerVies, 
Kaaratti - 682 555. 

3; 	Medical Officer in charge/rt 	:0 

Community H ea lth Centre, Agatti 682 553. 

4. 	Medical Officer inCharg : Raji.v?Gandhi Speciality Hospital, 

Agatti — 682 553. 

Village (Dweep) Panchath, Agatti Island, represented by its 
Executive Officer, 682 553. 	 Respondents 

(By Advocate: Sri S. Radhakrisitan) 

83. OA 791/2013 

Fareeda Beegurn MI., Meppada 111am, 
Agatti lsland. 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the UriOn1erritory of Lakshadweep, 
Kavaratti-682 555. 	

0 

2. 	Director of Panchayats, 
Department of Panchayats; 
Administration of UnionTërritry of Lakshadweep, 
Kavaratti - 682 5.54. 

Applicant 



• 	 .• .. 

Project Manager, Desiccated Coconut Powder Unit, 
Lakshadweep Developrnent'Corporation Ltd., 
Agatti, Kavaratti - 682 554.. 

The I)eputy Director (Admn.), Lakshadweep Development 
Corporation, Kavaratti - 682 554. 

\/illage (Dweep) Panchaya,.. 
I-gatti Island, represented by its Executive Officer, 
682 553. 	 Respondents 

(By Advocate: Sri S. Radhakrishnâii)' 

84. OA 82212013 

B.P. Navas, Aged 27 years, Sb. Kasmi M.P., 
\/aliyapuia Fiouse, Kilthan Island'P. 
U.T. 01 Lakshadweep. 	. 	 Applicant 

(By Advocate: Sri P.V. Mohanan) 

Versus 

The Administrator, 	: ... 
UT of Lakshadweep, 
Kavaratti-682 555. 	. 

Director of Panchayat, 
Department of Panchayat, 
Administration of UT of Lakshadweep, 
Ka\/aratti - 682 555. 

The Principal, Government Higher Secondary School, 
Kilthan Island - 682 556. .. v: i 	. 	 Respondents 

85. 	OA 880/2013 	. 	. 	•; 

Muthukoya N.P  
Nalakapura, Kiltan Island 	• 
Union Territory oiLakshadeèp-;682 558 	 Applicant 

(By Advocate: Mr.Shabu Sreedharan) 

Versus • 

1. 	Union lci'ritory of Lakshadweep represented 
by the Administrator 	. 
Kavaratti island - 682 5551 rj.. ;  

S 
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Director of Panchayath 
Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

The Senior Administrt!; dfficer 
Education (District Parichath) 
Union Territory of Lakshdweep 
Kavaratti Island - 682 555 

The Principal 
Government Senior O~qnd :,aiy School 
District Panchayat, Kiltanlslánd 
Union Territory of Lakhadweep 682 558 

(By Advocate: Mr. S.Radhakrishnan) 

86. OA 898/2013 

Respondents 

K.C.Abdul Khader 
Kulikaraya Chetta House 
Chetlat Island 
Union Territory of Lakshadw 

- 682 554 
hO 

(By Advocate: Mr.Shabu Sreedhaat) 

Versus 

Union Territory of Lakshäd 	represented 
by the Administrator 
Kavaratti Island - 682 555 

The Director of Pancha)Yãh 
Union Territory of Laksadweep: 
Kavaratti Island - 682 555 

The Senior Administrative Offiëer 
Education (District P.anc -iayath) 

17 

Union Territory of LaksIadweep 
Kavaratti Island - 682 555:V 

The Principal 
Government Sen ior Secpndary School 
District Panchayat, Chetlat Island 
Union Territory of Laksliadweep 682 554 

(By Advocate: Mr.S.RadhakrisFinan) 

Applicant 

Respondents 



87. ()A 904/2013 
	 S 

Kadeeja C.P 	 . 
Cheriyapurakad 
Kalpeni Island 	 . 	Applicant 

(By Advocate: Mr.K.B.Gàngesh), 

Versus 

The Administrator 	H 
Administration of the Union Territory of Lakshadweep 
Kavaratti — 682 555 

Sub Divisional Officer 
Office of Sub Divisional Officer 
Kalpeni Island - 682 554 	:. 

3, 	The Director (Rural development) 
Department of Rural Development 
Administration of the Union Territory 
of Lakshadweep, Kavaratti. 7 682 555 

(By Advocate: Mr.S.Radhakrishnan): 

88. 0A905/2013 

Abdul Khader C.  
Chekkiriyammada I-louse 
Agatti Island 	 . 	... 

2. 	Buar Jamhar T.P 
Theklapui'a House 	

..-. 

• 	Agatti Island 	. 	i.. ...... 

(By Advocate: Mr. K.B.Gaigesh) . 1. 

Versus 	..: 

I. 	The Administrator 	. . 
Administration of the Union Territoiy of Lakshadweep 
Kavarattj Island —682 555. 

2. 	Director of Panchayaths 	. 
Department of Panchayaths :1 

Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

• ..ç 	•: 	• 

Respondents 

App! icants 



Project Manager 
Desiccated Coconut Powder Unit 
Lakshadweep Development Coipbration Limited 
Agatti, Kavaratti - 682 555 

The Deputy Directdr (Adrnn) 
Lakshadweep Development Corporation 
Kavaratti - 682 555 

Village (Dweep) Panchayáth 
Agatti Island represented by its 
Executive Officer - 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

89. 0A939/2013 

	

I. 	Safiyullah K.C. 
Kuttiyachada House 
Kalpeni Island 

Saifulla M.I 
Melaillam House 
Kalpeni Island 

Kunhikoya M.V 
Mathil Valiyarnmada House 
Kalpeni Island 

Kidave K.O 
Kakkachiyoda I-louse 
Kalpeni House 	 . . 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

	

I. 	The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Director olPanchayaths 
Department of Panchayaths: 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Lakshadwcep Building Development Board 
Union Territory of Lakshdweep 
Kavaratti represente,d by, its Secretary - 682 555 

4 



The Technical Officer 
Lakshadweep Building Develô$mnt Board 

Kalpeni Island —682 553 

ViIlage(Dweep)panchayahY1[ 
Kalpeni Island represented byits 
Executive Officer - 682 553 

(By Advocate: Mr.S.'Radhakrishnan)! 

90. .QA942/20l3 

I. 	Mohammed Ashjk 
Palliyat House 
Androth Island 

Abdul Lathed 
Karakunnel I-louse 
Androth Island 
Mohammed Ubaidulla 
Chodath House 
Androth Island 

Mohammed Fathahujia 
Karachetta I -louse 
Androth Island 

(By Adyocate: Mr.K.B.Gangesh) 	• 

Versus 

]heAdrnjnjstrator 

Adni inistration of the Union Territory. of Lakshadweep 
Kavarattj Island - 682 555 

Director of Panchayaths 
Department of Panchayaths 

Administration of the Union Territoiy of Lakshadweep 
Kavarattj Island - 682 555 

Y. 	Lakshadweep Building Development Board 
Union Territory of Lakshadweep 
Kavaratti represented by its Secretary - 682 555 

4. 	The Technical Officer 
Lakshadweep Building Development Board 

Androth Island - 682 554 

S 

Respondents 

AppI icarits 
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Village (Dweep) Panchayath 
Androth Island represented by its 
Executive Officer - 682 554 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

91. 0A952/2013 

Abdul Salam N.P 
Casual Labourer 
Power House, Kalpeni 
Residing at Nenampappada House 
Kalpeni, Union Territory of Lakshadweep 

C.K.Attakoya 
Casual Labourer 
Power House, Kalpeni 
Residing at Chakakeel House 
Kalpeni, Union Territory of Lakshadweep 

P.Mohammed 
Casual Labourer 
Power.  House, Kalpeni 
Residing at Pokkayoda House 
Kalpeni, Union Territory of Lakshadweep 
HamzaKoyaP 
Casual Labourer 
Power House, Kalpeni 
Residing at Pallath House 
Kalpeni 	 Applicants 

(By Advocate: Mr.Hariraj M:R) 

Versus 

Union of India represented by the Secretary 
to Government of India 
Ministry of Home Affairs 
NewDeihi — IlO 001 

	

2. 	The Administrator 
Union Territory of Lakshadweep 

Kavaratti - 682 555 

	

3.. 	Executive Engineer 
Department of Electricity 
Kavaratti, Union Terrtory of Lakshadweep 



 

I 

 

	

4. 	Junior Engineer, 
Electrical Section, Kalpeni 
Union Tern tory of Lakshad weep 

(By Advocate: Mr.S.Radhakrishnan (R2-4) 

92. OA 1100/2013 

Abdul Khader C.P 
Chandipura, Kavaratti 
Union Territory of Lakshadweep 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

	

2. 	Director (Rural Development) 
Department of Rural Development 
Administration of the Union Territory of Lakshadweep 
Kavaratti —682 555 

Respondents 

Applicant 

3. 	Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

(By Advocate: Mr.S.Radhakrishnan) 

93. OA 1202/2013 

Akathar Ahammed K.K 
Internal Inspector 
Agricultural Department, Kalpeni 
Kunnamkulam 1-louse 
Kalpeni Island 
Union Territory of Lakshadweep 

Mohammed Iqbal KPV 
Internal Inspector 
Agricultural Department, Kalpeni 
Kunnipavavaliyammava House 
Kalpeni Island 
Unioh lerritory of Lakshadweep 

Respondents 



	

0 3. 	Fareeda Beegurn P.V 
Internal inspector (Multi Skilled Worker) 
Agricultural Department, Kalpeni 
Pentamveli House 
Kalpei Island 
Union Territory of LaIshadweep 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director Of Panchayath 
Department .ofPanchayath... 
Administration of Union Territory of Lakshadweep 
Kavarãtti - 682 555 

Agricultural Officer 
District Panchayath (Agriculture) 
Kalpeni Island —.682 557 

Chief Executive Officer 
District Panchayath 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

94. O.A No. 1225/2013 

C.P. S'howkathali, 
S ./0,. Mohammed Koya 
Casual. Labour, Electrical Section, 
Kalpeni. 
Residing at Chemmanam Pally House 
Kalpeni 	 Applicant 

(By Advocate: Mr. Hariraj M.R) 

Versus 

	

1. 	The tnion of India 
Repr:ented by the Secretary to 
Govéihment of India, 
Ministry of Home Affairs 
New Delhi —110001. 



- - 

t211. 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555. 

Executive Engineer 
I)epartment of Electricity 
Kavaratti, Union Territory of 
Lakshadweep - 682 555. 

Zil 	Junior Engineer, 
Electrical Section 
Kalpeni, UT of Lakshadweep —682 555. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan for R2-4) 

These applications having been heard together on January 17, 2014, 
the Tribunal delivered the following common order on March 6, 20 14:- 

ORDER 

Hon'ble Mr.Justice A.K.Basheerg Member (J) 

Applicants in this bunch of 94 Original Applications are residents of 

various Islands in the Union Territory of Lakshadweep. Admittedly, all the 

applicants have been working on casual/daily wage basis in various 

departments under the Administration. All of them were engaged on casual 

basis For 89 days and re-engaged after a technical break of one or two days. 

This process has been going on in the case of quite a number of them for 

the last 10 to 20 years while in the case of a large number of others, such 

engagements are for 5 to 10 years and others are for two/three years or less. 

But in majority of the cases (in. 80 Original Applications), these casual 

employees were engaged/disengaged by Village/Dweep Panchayats and/or 

District Panchayats. For the sake of convenience, these cases are 

categorized as "Panchayath and Non-Panchayath". 

2. 	[he common grievance ui all the applicants is that their services are not 

being regularized even though they have been working for years together, albeit 

on casual/daily wage basis. Therefore the common prayer in all these cases is for 

issue of a direction to the respondents to regularize their services. In the case of a 

few others who ha7 ben retrenchcd on completion of the period of engagement, 

the prayer is For issue direction to re-engage them. 



The short question that arises for consideration in all these Original 

Applications is whether the applicants are entitled to get their services 

regularized. 

It has been noticed already that in majority of the cases, the 

applicants have been engaged to work in various departments under, the 

Vii lage/Dweep Panchayats and or/District Panchayats. Therefore, the 

Administration has taken a preliminary objection that this Tribunal has no 

jurisdiction to entertain those cases in view of the judgment rendered by a 

Division Bench of the Kerala High Court in Administrator and another 

Vs. Noderkoya and others - 2005 Ki-IC 248. It is further contended by the 

learned counsel for the Administration in these cases that going by the 

dictum laid down in a catena of decisions of the Apex Court as well as that 

of various High Courts, the services of the applicants are not liable to be 

regularized since they were admittedly engaged on casual/daily wage basis 

for 89 days, though, of course, many of them were re-engaged after a 

technical break of one or two days. 

In the other batch of cases in which the applicants have been 

engaged by the Administration in various departments under it, the 

contention raised by the respondents is that their engagement being of 

casual nature, they are also not entitled to get their services regularized. 

The common contention in all these cases is that these casual engagements 

were made without holding any regular selection process and that such 

engagements were not against sanctioned posts. 

In this context, the learned counsel for the Administration has 

invited our attention to the following decisions in support of the above 

co ate at ion: - 

Secretary, Slate of Karnataka & Others Vs. Umadevi and Others - 
('2006) 4 SCC 1, 

State of Rajasthan Vs. Dava La! - 2011) 2 SCC 429. 



Satya Prakash and Others Vs. Stale of Bihar and Others - 

(2010)4 SCC 179. 

Official Liquidator Vs. Dayanand and Others - (2008) 10 SCC I. 

R.N.Nanjundappa Vs. T.J'himmiah —(1972) 1 SCC 409. 

,Iee,non Vi?. Vs. State of Kerala - 2012 (1) K/-IC 397. 

State of Kerala Vs. Va/samma - 2012 KLT 294. 

Non-Panchayath Cases 

OA 212, 266, 268, 299, 325, 347, 354, 366, 372, 380, 488, 499, 509 

& 1225 of 2013. 

7. 	In the above cases, the applicants have been admittedly engaged by 

the Administration in various. Departments like the Department of Science 

& Technology, Industries, Environment & Forests, Electricity, 

Directorate of Labour & Employment, Directorate of Arts & Culture, 

Weights & Measures etc. While 7 applicants in OA 299/2013 and 47 

applicants in OA 301/2013 have been working in the Department of 

Agriculture for the last 17 years right from January 1997, 2 of the 

applicants in OA 225/2013 have been working for 18 years whereas others 

in the above OA for the last 9 years. Similarly the applicants in OA 

347/201 3 have also been working ever since 1997. We have referred to the 

above 2 or 3 cases only to illustrate that majority of the applicants in all the 

cases - whether in the category of Panchayat or Non-Panchayat - have been 

working as casual employees for more than 10 years and quite a number of 

them have 8 to 10 years of service to their credit, if not more. 

 It is beyond controversy that all the applicants were engaged on 

casual basis without undergoing any regular selection process though in 

some cases the applicants have vaguely contended that such a process was 

in fact undergorte. 1-lowever, in those cases also, no material has been 

placed before us in support of the above contention. Similarly it is not in 

dispute that such engagements were not made against sanctioned posts. In 

short, this process of casual engagement on daily wage basis for 89 days 



has been going on in the Union Territory for the last two decades or more. 

These employees have continued in such casual service with a technical 

break of one or two days for several years as a matter of routine. 

Apparently it is a case of Hobson's choice for them. It is on record that a 

large number of such casual employees had approached this Tribunal in the 

'90s seeking regularization or absorption. We have been informed that 

some of them were in fact absorbed. But the applicants before us in this 

bunch of 94 cases have apparently been less fortunate. 

9. 	Urnadevi (Supra) is a landmark judgment on the subject of 

"irregular" or "illegal" appointments in public employment. The five judge 

Bench had dealt with issues relating to absorption, regularization, 

permanent continuance of temporary/contractual/casual/daily-wage or 

adhoc employees appointed/recruited and continued for long in public 

employment dehors the constitutional scheme of public employment. The 

Apex Court exhorted all the High Courts not to issue directions for 

absorption or regularization unless the recruitment itself was made 

regularly or in terms of the constitutional scheme. While issuing the above 

direction, their Lordships reiterated that it must be insisted that the States 

must make only regular recruitments and appointments. It was further 

observed that it would be erroneous to merely consider equity for a handful 

of people who have approached the Court with a claim, while ignoring 

equity for the teeming millions seeking employment and fair opportunity to 

compete for employment. While dealing with irregular appointments as 

distinguished from illegal appointments of duly qualified persons against 

duly sanctioned vacant posts, the Apex Court, after referring tO those 

employees who have continued to work for 10 years or mote but 'ithout 

the intervention of the orders of the Court/Tribunals, directed that the 

question of regularization of the services of such irregularly appointed 

employees be considered on merit in the light of the principles settled by 

the Apex Court in the cases in S.VNarayancippa -- AIR 1967 SC 1071, 

R.N.Nanjundappa (1972) 1 SCC 409 & B.N.Nagarajan (1979) 4 scc 

507 - as a one time measure. 
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A three judge Bench of the Apex Court in Official Liquidator Vs. 

Dayanand & others had, after noticing some of the judgments/orders of the 

court which took a different view from the law settled in Urnadevi, 

observed that those cases were illustrative of the non-adherence to the rule 

ofjudicial discipline which is sine qua non for sustaining the system. 

In Harminder Kaur - (2010) 1 SCC (L&S) 202, the Apex Court had 

held thus:- 

Long service by itself may not be a ground for directing 
regulariza lion. Regularization is not a mode of appointment. 
When appointments in public office are required to be made, 
provisions of Articles 14 & 16 of the Constitution of India are 
required to be scrupulously followed. When a departure is 
made /ir not scrupulously following the conditions precedent 
laid down in the statutory rules, as also the constitutional 
scheme, i/is imperative that the same must he done within the 
Jur corners of the delegated power by the authority 
concerned." 

In the above case (Harminder Kaur), the appellants were school 

teachers and they were 
I

appointed by the Education Department of 

Chandigarh on contract basis for a specified period. In the offer of 

appointnient itself it was made clear that the appointees would, not have 

any claim for ad-hoc/regular appointments available in the InStitute and 

that the èontractual appointment could be made only against sanctioned 

post. The Apex Court while conëurring with the view taken by the High 

Court h,d  that initial appointments of the appellants were made in gross 

violatiod of the provisions contained in the relevant Act and also the 

doctrine of equality enshrined under Articles 14 & 16. However, taking 

note of the admitted position that 800 posts of teachers were lying vacant,. 

the Apex Court expressed the hope that the plight of the appellants would 

also be taken into account by the administration and cOnsider the 

desirability of relaxing the age-limit provided in the Rules. 



• 13. In Nanjundappa  (Supra), The:Apéx Court had held thus:- 

"1/the appointment itself is in iifraction of the rules or if it is in 
violation of the provisions of the Constitution, illegality cannot be 
regularized. Rat/Ication or regularization ipossible of an act which 
is within the power and province of the authrity, but there has been 
some non-compliance with procedure or manner which does not go 
to the root of the appointment. Regularization cannot be said to be a 
mode of recruitment. To accede to such a proposition would be to 
introduce a new head of appointment in defiance of rules or it may 
have the effect of setting at naught the rules." 

We do not propose to burden this order by referring to several other 

decisions rendered by the Apex Court following the principles laid down 

by the five judge Bench of the Apex Court in Umadevi (Supra). 

 But one disturbing feature that has been noticed in this bunch of 

cases is that the 	authorities concerned, be 	it 	the Lakshadweep 

Administration or the Village (Dweep) Panchayats/District Panchayats, 

have not shown any anxiety about the sad plight of many of the employees 

who have continued in service for one or two decades or slightly less. It 

is also not clear whether any attempt was ever made to regularize the 

services of those irregularly appointed employees who had completed 10 

years of service as indicated in Para 53 of the judgment in Umadevi 

(Supra).at that point of time. 

Be that as it may, the fact remains that hundreds of employees in this 

bunch of Original Applications have admittedly been working for a decade 

or more with routine technical break of one or two days on completion of 

89 days. It is true that the Administration or Panchayats may not require 

the services of quite a number of those employees throughout the year; but 

still it appears that many of them have been allowed to continue. Many of 

them have been engaged in one scheme or the other sponsored by the 

Central Government or in some such other schemes or programmes floated 

by the Administration on its own by utilizing the funds available with it. 

The Administration or Village (Dweep) Panchayats have not come out with 



any data as regards the actual requirement of employees in various 

departments under them. It has been noticed that in some of the 

departments, the casual employees have been working apparently against 

regular posts for years together. Why is it that such posts are not identified and 

sanctioned ? There is no clue. 

Learned counsel for the respondents has submitted before us that the 

policy of the Administration is to give minimum employment to maximum 

number of] obless people at least for a few days in a year by engaging them 

in one scheme or the other. The policy is laudable. But still, the question is 

why large number of employees working on certain posts for years together 

without any prospect of being regularized or absorbed, are being kept on 

tenterhooks like this ? The very fact that these people have been allowed 

to continue on those posts for years together will show that such posts are 

not of c4sual nature. We do not propose to deal with the above aspect any 

further at this stage though it may be observed that the attitude of the 

Administration and the local Panchayats appears to be totally uncharitable, 

to say the least. 

Panchayath Cases 

In the other bunch of 80 Original Applications, in which the 

applicants•:have been engaged by Village (Dweep) Panchayats or District 

Panchayat, the main contention raised by the learned counsel for the 

Administration is that this Tribunal has no jurisdiction to entertain these 

cases in view of the decision rendered by a Division Bench of the Kerala 

High Court in Naderkoya (Supra). 

In the above case, some casual labourers working in the Water 

Supply Scheme of the Village (Dweep) Panchayat of Agathi Island had 

approached this Tribunal, aggrieved by the failure of the Union of India 

and the: Lakshadweep Administration in granting them temporary status 

under the Scheme for Temporary Status & Regularization introduced by 

the Union of India, in O.M.No. 51016/86/Estt (C) dated 10.09.1993. It 

appears that the upkeep, maintenance and distribution of the drinking water 



to the local residents of Agathi Island were initially undertaken by the 

Public Works Department. Later, it was entrusted to AVAM Society. 

Grant-in-Aid was provided to meet the additional expenditure nd the 

Society used to manage the Scheme. Later, Island Councils were brought" 

into existence as per Island Council Act. Still later, the Council were 

abolished as the Lakshadweep Island Regulation, 1988 was repealed by 

Section 88 of the Lakshadweep Panchayat Regulation, 1994 and during 

the year 1995 all the assets and liabilities of the Island Council of Agathi 

were transferred to Village/Dweep Panchayat of Agathi. Thus all the 

labourers working with the Water Supply Scheme came under the Village 

(Dweep) Panchayat. The casual labourers who had approached this 

Tribunal were admittedly under the services of the Dweep Panchayat and 

they were being paid by the Panchayat from the fund available with it. 

After considering the claim of the casual labourers, the Tribunal issued the 

following among other directions:- 

The Second respondent i.e. the Lakshadweep Administration 
would adopt the Department of Personnel & Training Casual 

Labourer (Grant of Temporary Status & Regularization) Scheme, 
1998 and prescribe it prospectively to the Panchayais for granting 
temprary status to casual labourers as per the parameters of the' 

schethe. 

The' first respondent, i.e. the Union of India in the Ministry of 

Personnel, Public Grievances and Pension would ensure that 
appropriate legal and technical fOrmalities are completed and the 
Scheme is made applicable expeditiously. 

From the date of issue of these orders and until the Lakshadweep 
Admihistralion prescribes the scheme to the Pancho yats for 
regularizalion of eligible casual workers, no regular appointments 
would be made by the Panchayals in respect of at least two third of 
the regular vacancies in Group D which would be kept reserved for 
the r'gularization of the casual workers under the scheme. 

(d,). 'No casual workers, including the applicants, who are in the 
service of the Panchayats on the date of issue of these orders would 
be retrenched on the face of availability of work or for making way 
for fresh recruits without considering them for the grant of temporary 
status if eligible as per the scheme. 

20. The Division Bench of the High Court while allowing the Writ 

Petition filed by the Administration noticed that another Bench of this 
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Tribunal in Original Applications N6.1297 & 218 of 1998 had rejected an 

identical relief claimed by some oher casual labourers, holding thus:- 

"We have carefully peru'sed the pleadings and other materials on 
record. We have also given our anxious consideration to the rival 
submissions. We find that in both these O.As under consideration, 
the applicants were engaged by the Island Council of 
Androth/Minicoy. They might have continued to be engaged 
subsequently by the succeeding local self Government body, namely 
the Village (Dweep) Panchayat of Androth/Minicoy. The 
Chairpersons of the respective Island Council might have with or 
without proper authority from the Councils issued what are 
purported to be appointment, orders and the subsequent service 
cert/lcates. We have good reason to reject the same as those do not 
reveal the applicants' nexus with the Administration of U. T of 
Lakshadweep in order that they might have a cause of action before 
us. The applicants have not adduced any evidence to show that they 
were appointed against any posts sanctioned or approved by the 
Lakshadweep Administration................ 

in the case on hand the applicants were not employed against 
any posts sanctioned by 1e administration and that would ma/ce all 
the d,fJerence. The Island Council or the Chairpersons, as the case 
may be, for reasons best known to them, seem to have accommodated 
these people. They might rightly come under the wage employment 
programme as a poverty alleviation measure under the DRDA or 
they might have been employed since the Village (Dweep) Panchayat 
authorities considered it expedient to give employment to them. It 
probably might have offered some succor by way of daily rated 
wages to the unemployed local persons.................. 

Neither the Panchayai authorities (respondents 4 and 5) nor 
the applicants have shown how the posts created/retained in addition 
to those sanctioned by the Administration could be considered 
regular. As matters stand, the Administration of U. T. of Lkshadweep 
has no accountability as far as, the matter of regularization of the 
applicants are concerned. The anxiety of the U. T. Administration to 
prevent misapplication of funds granted to 'the Village/District 
Panchayai for developmental purposes towards expenditure on 
account of wanton appointments of staff against posts neither 
created nor sanctioned nor approved is legitimate. 

21. The above decision was confirmed by a Division Bench of the High 

Court in O.P.No.287'76/2001. Still later, OA No.1008/1997 and OA 

No.571/1998 were also dismissed by a common order following the 

decision mentioned supra. This order was also confirmed by the High 

Court in O.P.No,3 51 64/2001. 0 
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After referring to the above orders, the Division Bench of the High 

Court in Naderkoya (Supra) held that Lakshadweep Administration did not 

have jurisdiction to frame scheme for absorption of casual employees in 

the service of the Panchayat. It was further observed that the question of 

absorption was a matter which the Panchayat has to consider taking into 

account its financial status and various other administrative policies. The 

following are the observations of the Division Bench:- 

9n view of the above mentioned circumstances, we have no 
hesitation to hold that the Tribunal has committed a grave error in 
giving direction to Lakshadweep Administration to adopt the 
Department of Personnel & Training Casual Labour (Grant of 
Temporary Sia/us & 1?egu/aiizaiion) Scheme 1993 anu prescribe it 
prospectively to the Panchayats for granting temporary status to - 
casual labourers. The direction given to the Panchayat not to effect 
any appointments till the Lakshadweep Administration frames 
Scheme, is illegal and do not ftill within the jurisdiction of the 
Tribunal. Further direction given to the Panchayat that no casual 
workers would be retrenched on the face of availability ofwork falls 
within the domain of the Administration. In such circumstances, the 
order passed by the Tribunal in OA 820 of200l stands set asidef' 

In this context, it is pertinent to note that in many of the cases, the 

Chairpersons of the Panchayats have issued orders of appointment of 

casual labourers. It is fairly conceded by the learned counsel for the 

applicants that such orders could have been issued only by the Executive 

Officer of the concerned Panchayat. Strangely, in some of the cases, the 

Panchayats are represented by their Chairpersons and not by the Executive 

Officers. 

There is yet another aspect of the matter. In the course of hearing of 

the cases, it was submitted by learned counsel for the applicants in some 

cases that different political parties are in power in various Panchayats. 

Equations of power have changed after the last Panchayat elections. Some 

of the orders of appointments were cancelled by the successor Committee 

in office of these Panchayats. More importantly, fresh engagements are 

being 	made 	on 	political 	basis 	and 	some 	of 	the 

disengagements/retrenchments also have political colours. 



25. In OA 300/2013, the Chairperson of Village (Dweep) Panchayat of 

Androth Island has appeared through Advocate R.K.Muraleedharan, and 

contended in the written statement, inter-alia, that termination of services 

of the applicants in the above case is exclusively within the jurisdiction of 

the Panchayat especially after issuance of Annexure R4(b) notification 

dated March 7, 2012 issued by the Administration of the Union Territory 

of Lakshadweep. It is pointed out by the learned counsel that by virtue of 

Annexure R4(b) notification issued in terms of Articles 243(g) of the 

Constitution, the Panchayats are vested with powers and authority to 

function as institutions of local self governance. The learned counsel has 

invited our attention to various clauses contained in the above notification 

in support of the argument that th Panchayats are vested with the right 

and authority to 'hire and fire" employees. However, it is conceded that 

the Village (Dweep) Panchayats have no power to regularize the services 

of the applicants though the Panchayats are in dire need of the services of 

the applicants who are having sufficient experience. It is further conceded 

by respondent No.4 in the above case that the Panchayats are not vested 

with the power to create any post without prior approval of the 

Administration. 

Strangely, in most of the cases relating to employees engaged by the 

Panchayats, the Standing Counsel for the Administratioii himself has 

appeared for the Panchayats as well. 

Learned counsel for the applicants in some of the cases have invited 

our attention to various provisions contained in the Lakshadweep 

Panchayat Regulations, 1994 and the allied rules thereunder. While 

inviting our attention to Lakshadweep Panchayat (Grant-in-Aid) Rules, 

1997, Sri P.V.Mohanan who appears for the applicants in some of the 

cases, contends that once the Administration sanctions 'Grant-in-Aid", it is 

for the Panchayat to execute the various works like 	road 

construction/repair/maintenance, 	water 	supply, 	drainage, 	local 
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development works, primary educatidn, health and sanitary scheme etc. 

For this purpose, the Panchayats can engage workers and therefore 

necessarily the Panchayats have the power to regularize or absorb casual 

workers, especially after the introduction of the Lakshadweep Panchayats 

Regulations, 1994.   The learned counsel has invited our attention to 

Article 234(g) and Article 40 of the Constitution of India in this context. 

We do not propose to refer to or deal with identical arguments advanced 

by other learned counsel as well, since it has already been noticed that 

going by the decision in Naderkoya (Supra), this Tribunal has no 

jurisdiction to entertain this bunch of Original Applications relating to 

employees who were engaged by the Panchayats. 

Sri N.Unnikrishnan who appears for the applicants in OA 394/2013 

has raised a further contention that the casual labourers who have been 

working for more than 240 days in a calender year are entitled for 

protection under Chapter V (a) of the Industrial Disputes Act and that their 

services cannot be dispensed with arbitrarily. It is further contended that 

one set of casual employees cannot be replaced by another set of casual 

employees as held in State of Haryana Vs. Piara Singh - (1992) 4 SCC 

118. The learned counsel points out that some of the applicants in OA 

394/2013 have been working since 1994 while others have put in more 

than 4 years of service. 

The sum and substance of the arguments advanced by the learned 

counsel for the applicants in all these cases is that they may be allowed to 

continue in service, albeit on casual basis. It is true that the applicants in 

all these cases, whether in the category of Panchayat or non-Panchayat, 

have been working on casual basis for a large number of years. it has been 

noticed already that some of the applicants have been working since 1994 

and many of them since 1997. Quite a few of them have been working for 

periods ranging between 5 to 10 years. There are only very .few who have 

been working for 2-3 years or less. Most of them are still continuing on the 

basis of interim orders passed in these cases. 
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30. When these cases had come up for consideration before a Single 

Bench (Judicial Member) on 3.7.2013, the following order was passed:- 

"9. 	Perusal of the applications reflects that save that in all the 
cases, the period of engagement at one stretch is limited to 89 day. 
and with an artificial break of one day, the cases are not identical in 
other aspects, In many, the period of engagement is for over two 
decades, in some, specific qualifications have been prescribed; in 
some other the work cannot be carried out by all as such jobs 
requires either training or specialization or training. Admittedly, a 
number of applicants have been functioning as casual labourers for 
decades by now. Most of them have been through regular selection 
though some of those had not initially registered their names with the 
authority concerned. Some of them have been functioning in 
veterinary units which require speëial skill; some function as drivers 
and the like. In many cases, the wages are fixed per month. Thus, 
the applicants do not constitute a homogeneous group but a 
heterogeneous cluster. Continuance of interim order or vacation of 
interim order for all withàut intelligible discrimination would not meet 
the ends of justice. Keeping in view (a) the rights that might have 
been crystallized by some (e.g. in respect of those who have been 
functioning for a long time without the intervention of the 
Court'Tribunal), (b) the qualifications prescribed in some cases, (c) 
the specialized nature of the job, which cannot be performed by all; 

the consolidated amount payable to some instead of wages on 
per day basis under the Wages Act, (e) the fact that many of the 
applicants are functioning under certain scheme, continuance of the 
interim order has to be considered differently for different categories 
of applicants though till now, by a common order on 4111  June, 2013 
and thereafter the interim order has been passed. 

10. 	For this purpose, all the serving casual labourers should be 
identified and grouped as under 

Those who have put in more than 10 years of casual labour 
service, with or without the artificial 	break. These may 
include those who have been 	inducted with specific qualification 
of matriculation//TI and the like and also those who have been 
inducted under specific schemes 

Those who have been inducted with specific qualification of 
matriculation or other specialized course beyond Matriculation, such 
as ITI, or possessing specialized skills, such as date entry operator, 
drivers etc. which job Cannot be accomplished by ordinary casual 
labour normally engaged for manual works. This list may include 
those who have been engaged under some project or scheme, but 
not coming under (a) above, i.e. with lessthan ten years of service. 

Those who have been engaged under one scheme or the 
other (other than those who have been engaged.under the Mahatma 
Gandhi national Rural Employment Guarantee Scheme (MGNREGS 
for short), but not those who come within (a) or (b) above. 

N 
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Those who come under the MGNRGS scheme 

Those who are mere casual labourers not falling under any of 
the above. 

Of the above, disengagement of the existing casual labourers 
and replacement by others in the waiting list, should be first in 
respect of (e) above. These casual labourers cannot claim any right 
to continue and they have to be rotated. And in their place, for 89 
days, those in the waiting list (wardwise/lslandwise) may be 
engaged. This again, should be after giving them a notice of tvo 
weeks before disengagement. The purpose of giving two weeks 
notice is that if the casual labourers sought to be disengaged feel 
that they belong to category (a) or (b) above, they may make due 
representation and the same would be considered forthwith by the 
Administration and their decision communicated to such individuals. 

Similarly, those coming under group (d) above, i.e. those 
who have been eqgaged under the MGNRGS could be disengaged 
as in their case the scheme itself was affording employment for a 
period of a. minimum of 100. days, which: would enable those who 
are still waiting to avail of the benefit of the scheme. Such of these 
casual labourers could be disengaged after they have been granted 
100 days of work and hereagain, fter giving them a notice of two 
weeks before disengagement. 

In respect of (c), if the scheme under which the casual 
labourers have been engaged provides for certain conditions 
precedent for disengagement, it is subject to such a condition only 
their services could be disengaged. Rest of the casual labourers 
shall continue until further orders. 

In respect of (b) and (a), their services as casual labourers 
shall not be disturbed until further orders. The disengaged casual 
labourer (as contended by the counsel for the applicant in OA No;. 
507 of 2013), if falls under (b) or (a) above, i.e. with more than ten 
years of service or with specific qualification such as matriculation or 
the like (here stated to be ITI), he shall be re-engaged before the 
next date of hearing and confirmation given on the next date of 
hearing." 

31. Pursuant to the above order, the Panchayats/Departments have 

issued certain circulars which are marked as Annexure A5 to AS in OA 

300/2013. Apparently, some attempt has been made to categorize the 

labourers group-wise as delineated in the above interim order. Thereafter, 

several employees were sought to be disengaged. Understandably, all these 

employees who faced the threat of disengagement have approached this 

Tribunal and those Original Applications are also included in this bunch of 

cases. It appears that the Administration has also sought to rely on the 



judgment of the Division Bench of the Kerala High Court in O.P.(CAT) 

No.133/20 12 and No.606/2012, contending, inter-alia, that its policy is to 

give minimum employment to maximum people at least for a few days in a 

year. In this context the Administration has also referred to some of the 

schemes floated by the Union of India which ensures minimum 100 days' 

employment in a year to maximum number of people. 

32. 	The short question that arises for our consideration is whether the 

applicants are entitled to get their services regularized or not. It has been 

noticed already that there is nothing on record to show that the applicants 

had been engaged against any sanctioned posts or that they were so 

engaged after undergoing regular selection process. In our view, the 

Administration has been largely responsible for the prevailing unfortunate 

scenario. It may be true that the Administration or Panchayats in their 

anxiety to give some solace to a large number of unemployed people might 

have engaged these applicants on casual basis. Undoubtedly, their services 

were required in various Departments or Works as otherwise many of the 

essential services would not have been in operation. Because of the 

peculiar geographical nature of the tiny islands and also the scarcity of job 

opportunities, the islanders are destined to face this rigmarole without any 

demur or protest. These people cannot aspire to get employment in the 

mainland also. The predicament of the islanders is understandable. 

1-lowever, going by the catena of decisions referred to above, it cannot be 

held that the applicants are entitled to get their services regularized. It has 

been repeatedly held by the Apex Court that there is no room for any 

sympathy for such casual labourers even iIthey have continued in service 

for a large number of years. 

33. 	But, in our view, the Administration has to necessarily give adequate 

consideration to those employees who have been working on casuai basis 

for more than a decade or two. Similarly, the plight of those employees 

who have been working on casual basis for th'last S to 10 years is also 

equally pitiable. These employees, in our view, are entitled to get the 
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benefit of relaxation in age and other eseatial qualifications to the extent 

possible when fresh recruitments are being made. It shall be ensured by the 

Administration that the entire process of engagement of empLoyees on casual 

basis (if it becomes extremely essential and unavoidable) is streamlined so 

as to avoid unnecessary legal complications in future. Appropriate 

guidelines/regulations can be formulated for engagement of casual 

employees in the projects (either seasonal or otherwise) that may be 

implemented in the island. 

We refrain from issuing any other directions since, in our view, it 

falls within the domain of the Administration. However, the Administration 

shall address the issue relating to all these employees who have beentoiling 

for years together on casual basis, with utmost compassion, and give them 

the benefit of relaxation in age, educational qualifications etc. while making 

regular recruitment. 

OrigInal Application Nos. 212, 266, 268, 299, 325,347, 354,. 366, 

372, 380, 488, 499, 509 & 1225 of 2013 are disposed of with above 

directions. 

As regards other Original Applications, where engagements were made 

by Panchayats, it is held that this Tribunal does not have jurisdiction to 

entertain them. It will be open to the applicants to approach appropriate 

judicial forum for redressal of their. grievances. These Original Applications 

are, therefore, dismissed. 

The interim ordets in force as on today shall remain extended till 

April4,201L1. I 
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